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(ii) CONDITION OF WORKERS FROM
MapHyA PRADESH WORKING IN HARYANA
CanaL COUSTRUCTION WORKS

SHRI BHAGAT RAM (Phillaur): Tt
has been brought to my notice by the
Dist. Committee, CPI(M) Karnal,
Haryana, that more than 20,000 wor-
kers of Madhya Pradesh are working
in Haryana Canal Construction works
under conditions of bonded Iabour.
They were brought to this State by
different contractors on commitments
of decent wages and other facilitics.
But now they arc being paid only
fifteen rupees a week for working
more than ten hours a day. They are
forceq to live on the work site in
different groups, more or less in open
air or in small {enls in severe winter
and rain.

They are kept under strict walch
and prohibited to meet outsiders.
When they go outside for shopping
ete., their children are kept with the
people of the contractor so that they
may not be able to flee away. Almost
every worker is forced to sign for loan
of thousands of rupeeg against their
name. Those who slightly resist to
work under these condition; of sla-
very, are beaten brutally,

I request the Government to con-
duct an enquiry to ensure justice to
these unfortunate poor citizens of
India. They shoulq be liberated im-
mediately from the clutches of the
contractors, Their past wages should
be given to them after calculation on
the prevalent loecal rates. In future,
local committtees of all parties at all
construction works should be made to
guarantee them wages on local rates.
All the loang should be cancelled,
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12,32 hrs,

GENERAL BUDGET, 1979-80—
GENERAL DISCUUSSION

MR. SPEAKER: The House will
now take up the general discussion on
the General Budget, Mr. Venkata-
raman.

SHRI R. VENKATARAMAN (Mad-
ras South): Mr, Speaker, Sir, if I am
disposed to look upon the budget
from a purely party point of view, I
should welcome it because it is the
mest unpopular budget ever presented
in this House ang it will hasten the
exist of the party in power, But the
budget is a national document. It is
an instrument of national develop-
ment and growth and it contains
policies which set out the objectives
of improving the economy, eradicating
poverty and improving the standard
of life of the masses of the country.
It is from this point of view that I
propose to examine this budget which
our elder Statesman, The Deputy
Prime Minister and Finance Minister,
has presented to the House, I am not
given to denigrating the countrw for
the sake of decrying the Government.
The Finance Minister has stated in the
budget speech that the performance of
the Indian economy during the year
is a matter of great satisfaction, a
statement with which subject to some
qualifications, I will agree. It is true
that agriculture has maintaineq the
record production reached last year of
126 m. tonnes, Industry shows signs
of recovery and may achieve a 7 to
8 per cent growth, There is relative
price stability in respect of wholesale
prices, thanks particularly to the 20 m.
tonnes of food grains and Rs. 5000
crores of foreign exchange which have
held down the wholesale prices, I
would, however, like to remind my
friends that this large asset was not
built up by the party in power, but is in
fact a legacy from the previous Gov-
ernment. I mentioned there are a few
qualifications to this proposition. If
you look at agriculture, you will find
that it has reached a plateau. stabili-
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sing around 125 m. tonnes, largely on
account of the induction of science and
technology in the past in the field of
t agriculture, If you further examine
the position of agricultural production,
you will find that only in cereals there
has been a purt. There is a large
shortfall in edible oils and pulses so
that we cannot take a complacent view
of agriculture, but endeavour to in-
duct more scientific methods of agri-
culture in order to improve our pro-
duction.

So far as industry is concerned, the
growth is only patchy, If you look at
the growth in industries, it is notice-
able only in power generation and
food industries. Even in power gene-
ration there has been growth only in
hydel projects, thanks to the good
monsoon, and there has been a short-
fall, and also deterioration I should
say, in thermal power generation. The
other basic industries like steel, en-
gineering and coal have lagged behind
and the industrial zector lacks vitality.

The price stability, which was men-
tioned as one of the poinis in favour,
is also illusory. While there has been
a steady feature in wholesale prices,
there has been considerable growth in
the consumer prices. The wholesale
price index rose by less than 1 per
cent. On the other hand, the consumer
price index rose from 321 to 340 points,
‘a growth of 44 per cent. This only
shows that the middleman's profit is
very high, and that the high price
which the consumer pays does not
reach the producer. Even this increase
to 340 points does not really reflect the
real growth in the cost of living. The
working class cost of living index does
not include many articles consumed Ly
the workers and, therefore, it does not
reflect the real cost of living. Second-
ly, and more importantly, in the
working class cost of living index,
food and clothing are given greater
weight, higher weightage. So, even if
all the other articles of consumption go
up very high, sky rocket in price, if
the prices of food and cleth are steady

or go down the cost of living index
will not show any increase at all.
Therefore. merely to rely on the cost
of living index and to say that it has
not gone very high is to ignore the fact
that the cost of iiving
index does not really reflect the real
cost to the working classes, There has
been a greai demand from the organi-
sed labour in this country that the
working class cost of living index
shouig be revised and the constituents
of the basket which go into the cost of
living index must be reviewed to in-
clude the new items of expenditure
incurred by the middle and the lower
middle class,

Another matter of great concern to
the country is unchecked expansion in
money supply. During the current year,
upto 12th January 1979, the increase n
money supply is of the order of Rs.
2,200 crores, an increase of 12 per
cent, as against Rs. 1,299 crores, an
increase of 8.1 per cent last year. 1f
you take the three-year period from
1976-77 to 1979-80. the money supply
would increase bv 50 per cent, which
is 5 very serious matter for the stabi-
lity of prices. The Economic Survey
admits, and I quote from page 56:

“If a monetary expansion of this
magn.tude continues, it will be diffi-
cult to entertain hope that it will
have no impact on prices.”

They have themselves said that it will
have a very great impact on prices,
they put it negatively, and this is a
matter for serious cencern. A relative-
ly poor harvest, or inability to import
edible oils and other articles of con-
sumption, will throw the economy cut
of gear.

The next point which is a matter of
concern is the yawning gap in our
trade deficits. It is estimated that in
the current year the trade deficit would
be of the order of Rs. 1,200 crores.
Unless this trend is reversed, the for-
eign exchange which we have built up
over the past few years will be eaten
up in four or iive years.
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The economy on the whole is sound,
but the management is poor. I shall
substantiate this statement with re-
ference to a number of points. Having
had a very good monsoon, having had
no constraint whatsoever on resour-
ces, on foreign exchange, and having
made an appropriate allocation of over
Rs. 11,000 crores last year for the Plan
the net national product will increase
by only 3.5 per cent—in spite of all
these favourable circumstances—as
against 7.2 per cent last year. With
a growth of 2.2 per cent in our popu-
lation, a 3.5 per cent growth in the
national income will leave nothing for
the improvement in the standard of
life of our people. Compared to the
4.5 per cent growth which is envisaged
in the Plan, the performance in the
last yea; cannot but disturb all of us.
We have a feeling that the Govern-
ment are sitting like a miser on the
assets which they have without dep-
loying them to the best advantage. In
fact, they are not using the assets
which they have, intelligently for the
improvement of the economy of the
country. This is a view which I find
has beep, recently endorsed by Mr. L.
K. Jha when he delivereq the T. T.
Krishnamachari Memorial Lecture at
Madras. It is reported that he said: .

“It was a pity these resources
have not been used for developing
the economy at a faster pace instead
of being invested abroad at a low
rate of interest. It would be de-
featist to argue that more resources
could not be used. Full advantage
of the present possibilities must be
taken to advance audaciously instead
of creeping cautiously.”

This is the first point that I would like
to mention.

The second one ig related to the
Plan performance. The draft Sixth
Plan provides for an outlay of Ras.
69,380 crores. It has carefully worked
out the resources that should be raised
by the Centre and the States, the mar
ket borrowings; and the deficit which
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could be faced by the country with-
out any danger of affecfing prices,
They have placed thig deficit at Rs.
2,226 crores. We are aware that defi-
cit financing, within reasonable limits,
is accepted as a plan resource in mod-
ern economic theory, but the Gov-
ernment in the first year of the Plan,
1978-79, budgeted for a deficit of Rs.
1.050 crores, i.e, nearly 50 per cent
of the entire deficit contemplated in
the Sixth Plan. Last year I protes-
ted against this enormous deficit which
was equal to 50 per cent of the entire
deficit which the Planning Commis-
sion contemplated for the whole pe-
riod of five years, but to our horror,
to our amazement that Rs. 1,050 cro-
res has now risen to Rs. 1,590 crores
in the revised estimates excluding Rs.
550 crores, as my hon. friend. Mr. C,
Subramaniam, says, which have been
given to the States.

The deficit which has been planned
for this year is Rs. 1,355 crores. If
you add up these two, the total comes
to Rs. 2,945 crores. that is Rs. 719 cro-
res more than the deficit which is con-
templated for the entire Plan period
of flve years. The balance of resour-
ces for the Plan will be upset and the
effect on prices can be easily imagin-
ed. There are three more years to go.
It looks as if the main resource for the
Plan so far as this Government is con-
cerned, is the Nasik Printing Press
and not the resources within the coun-
try. Nobodqy seems to have worried
about it nor about the consequences of
such huge deficit overrunning the
Plan itself. The Plan is based on
stability of prices, If that is going to
be rudely shocked, then the entire
Plan will fail.

The third point which I would like
to refer is the grewing public debt of
India, The Railway Minister, when he
was replying tp the debate, claimed
that his Ministry had performeq seve-
ral thingg better than the previous
Congress Ministry. I should like him
to add one more feather in his cap
and that is, in the three budget which
this Government has presented. they
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have equalleq what the Congress Gov-
ernment did in a period of 10 years, a
decade, and that is increase of public
debt of India. During the period 1965
66 to 1975-76, the public debt of India
rose from Rs. 8000 crores to Rs. 20,451
crores, roughly Rs. 12,000 crores. From
1st April 1977 to 31st March. 1980, the
public debt has increased from Rs.
22,745 to Rs. 34,116 crores, an increase
of about Rs. 11,500 crores. It is indeed
a remarkable achievement and the
Government must take credit for it.
The result of this public debt is re-
flected in the interest payments that
we are making. In the budget year
1979-80, Rs. 2161 crores woulg be paid
as interest charges. This is the next
Jargest item of expenditure after de-
fence. Even in the current vear, the
interest charges have gone up by 16.9
per cent as stated in the Economic
Survey.

There is bad management from an-
other point of view. The public under._
takings in India have an investment
of Rs. 12.800 crores. Even if we take
an average of 10 per cent return, we
should be earning Rs. 1280 crores and
this earning of Rs, 1280 crores would
have rendered a taxation of Rs. 665
crores unnecessary and a deficit of Rs.
1355 crores unnecessary. It is because
of the poor management of the pub-
lic sector that we have had to face this
huge deficit and this huge taxation.
The public sector, in the last iwo
vears, had really turned the corner
and had actually started earning pro-
fit. It is only in the last year that it
has not only not earned profit but has
ended, or will end, with an overall
loss of Rs. 14 crores. If this is not
mismanagement. I would like to ask
what else is.

Then I come to the next point, the
disastrous policy of gold sales. Last
year the previous Finance Minister
argued very strongly and vehemently
in favour of golq sales. We pointed
out that it would be frittering away
the assets of the country and that it
was totally wrong to give away or
part with gold which forms the na-

tiona] asset. But Mr. Patel was very
serious and he said that he would re-
duce the price of gold. He was almost
adamant and he also said that he
would control smuggling. But, within.
the next few months of his starting the
gold sales, the market price of gold
went up higher and higher than tihe
gold price tendered at the auction un-
til at last Government themselves
stopped the gold sales. There is @&
widespread complaint that only a sec-
tion of the bullion dealers in some
parts of the country have benefited by
gold sales. But I am concerned only
with the national loss.

Gold backing to our currency is mi-
nimal and the 77 tonnes which consti-
tute the Government asset could have
been retained as additional backing to
our currency and that would have en-
hanced the prestige of our currency
abroad. But op the other hand the
Finance Minister frittered away 13
tonnes of gold. I am glag he has stop-
ped at that and hag not gone further
because 1 was afraid that he might not
do it.

This is what Mr. Patel said in the
Jast debate:

“On the question of gold sales, Shri
Venkataraman has described me as
the prodigal son of India. I have
not the slightest doubt that he will
the honest man that he is describe
me at the end of the year as the
provident son of India.”

Then 1 interjected to ask: ‘Provident
or prudent’, and Mr, Patel said: ‘Pro-
vident and prudent’,

Then he went on to say:

“I must reiterate that the Govern-
ment’s intention in commencing gold
saleg is primarily to fight and to end
the evil of gold-smuggling. This
evil has had a very pernicious influ-
ence on the economy and has en-
courageq law-breakers, black-mar.
keteers and foreign exchange rack-
eteers, I am confident that we shall
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succeed in ending once and for all
the evils of gold smuggling, and our
success in this respect will convince
even Shri Venkataraman that the
Government’s gold-sales policy is
sound and should be pursued in a
sustained manner.”

The honest man that Mr. Patel is, I
think he has left the job....

AN HON. MEMBER: He has been
sent back.

SHRI C. M. STEPHEN (Idukki): He
has been smuggled out of the job.

SHRI R. VENKATARAMAN: I now
come to the budget proposals. At the
outset I must point out that the total
burden on the people is over Rs, 1.000
erores and not Rs. 620 crores as mén-
tioned in the budget. I give the details
now,

The direct taxes in the Budget year
—Rs. 58.6 crores. ..

MR. SPEAKER: Just a minute.
please. Unless Your Party wants lo
give you more time, you have already
taken 25 minutes.

SHRI R. VENKATARAMAN: How
much time 1 can take—I do not know,
I can cut my speech to size any time,
Sir.

MR. SPEAKER: I do not know. I
will cut the numbers later.

SHRI C, M. STEPHEN: Let him bhe
given some more time.

MR. SPEAKER: It will be useful. I
only wanted to know how I am to
adjust.

SHRI O. V. ALAGESAN: (Arko-
nam): Sir, in the olden -days, the Op-
position used to be given much mcre
time than it is being given now. What
is this—calculating of minutes?
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MR. SPEAKER: Now we are hear-
ing Mr. Venkataraman.

SHRI R. VENKATARAMAN: I
said that the total burden this year is
over Rs. 1000 crores and I was giving
details. The direct taxes account for
Rs, 58.6 crores, indirect taxes—Rs. 606,
14 crores, compulsory deposits—Rs. 160
crores, hikes in railway fares and
freights—Rs. 178 crores and postal
increases—Rs, 58 crores. It comes to
over Rs. 1060 crores and in a full year
it will be over Rs. 1100 crores,

Even after this massive central taxa-
tion—I will deal with one point—the
Central Plan budget provision hardly
goes up by Rs. 300 crores. Please:
mark my words—the Central Plan
Budget provision because the Central
Plan consists of the Budget provision
as wel]l as internal resources. But,
when vou are taxing, you must take
inio account only the Budget provision
for the Plan and if you look at it, it
is only Rs. 300 crores. It goes up
from Rs. 4250 crores in 1978-79 to
Rs. 4808 crores in 1979-80. Even if
you take the national plan as a whole,
the increase in the Plan expenditure is
only Rs. 852 crores and for this addi-
tional taxation is going to be raised
by the States.

Sir. ever since the Janata govern-
ment came to ncwer. the increase 11
the National Plan ecxpenditure has
heen steadily going down. For in-
stance, in the Subramaniam Budget of
1976-77 the increase in the Plan ex-
penditure over the previous year was
31 ner cent. In 1077-78 it was 27 per
cent. In 1978-79 it was 17 per cent
and in this year it is a bare 7.4 per
cent increase. Even allowing for the
transfer of a sum of Rs. 835 crores as
committed expenditure to the Plan,
the total sum of Rs. 1600 crores is far
less than the resources raised for the
Plan—namely, Rs. 1000 crores by way
of levies and Rs. 1350 crores by way
of deficit financing. You raise Rs.
9500 crores by wav of resources in
order to expand the Plan of the coun-
try by Rs. 800 or Rs. 1600 crores. Is
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it worthwhile taxing the people for
such a small thing? It looks to me,
Sir, that we are really burning the
house to roast a pig. Sir, we are
frittering away our resources without
corresponding advantages to the peo-
ple. Actually this shows that the ad-
ministrative expenditure is swallow-
ing up all the sacrifices that the peo-
ple of the country are making for the
sake of development in the country.

12. 59 hrs.
[MR. DepuTY-SPEAKER in the Chair]

The Finance Minister has stated in
his Budget speech that he has three
objectives before him viz, minimising
of disparties in incomes, increasing
production and eliminaiion of waste
and elimination of unemployment and
under-employment by stimulating
agriculture and small-scale indugtries,
It is necessary to examine the Budget
proposals from this point of view.
The Budget lays emphasis on agricul-
tura]l development and rural indus-
tries but in absolute terms the amount
allocated to agriculture ig not so stun-
ning as has been mentioned.

The plea that it is a kisan budget is
not really borne out by the figures.

13 hrs. %

It is said tha. a pride of place has
been given to agriculture. But the
allocation for agriculture and rural
development, is Rs. 1,811 crores as
against Rs. 1,754 crores in 1978-T9 a
magnificent increase of 37 croves.
Even some of the programmes such as
drought prone area programmes have
been cut down and pruned and redue-
ed from Rs. 76 crores to Rs. 59 crores,
The only area in which a great deal of
concession has been given in the agri-
cultural sector is by way of tax con-
cessions to the tune of Rs. 209 crores,
by reduction in the excise duty on
fertiliser, light diesel oil .and unma-
nulactured tobacco. But. these very
concessions will not minimise the dis-
parity. in the rure] area but it will
accentuate the disparity between the
rich agriculturists and the poor agri-

culturists. It is common knowledge
that only bigger farmers use fertilisars,
pumpsets and power tillers to the
small, marginal and the poor landless
farmers, they are of no use to them,
It is wellknown that the benefit of
the massive investments on agricul-
ture in the past several plans have
gone to the richer farmers, They have
not contributed their legitimate share
to the developmental effort. The rich
do not cease to be rich because they
are living in the villages; nor cam the
rich claim all the benefits beeatuse
they are agriculturists. Consideting
that 15 per cent. of the farmers own or
control sixty per cent. of the culti-
vated areas and 80 per cent of the
marketable surplus, the benefit of
the concession will clearly go to the
welltodo farmers. Sir, I would like to
quote the Planning Commission in this
regard. The Planning Commisgion, in
its report. has stated as follows:—

“According to the Agricultural
Census, 15 per cent of cultivators
accounted for 60 per cent of the
toial operational net cultivated area
in 1970-71. A major share of higher
agricultural  incomes, therefore,
must have accrued to a small pro-
portion of cultivators constitufing’
the upper strata of rural society.
But these incomes remain untaxed
while similar urban incomes are
subject to substantial taxation. Pro-
gressive taxation of these incomes
at rates comparable to those paya-
ble by non-farm earners is now es-
sential in order to secure horizontal
equity as between the taxalion of
agriculturists and non-agriculturists,
and 1o reduce the disparity between
the less affiuent and more affluent
section; of the rural community it-
self."”

Now, in the face, m the toqth of
this declaration, concessions are gwen
and they are said to be in favour of
the rural population, the poor popu-’
lation, whereas it is actually in faveur:
of the rich population among the rural
areas, ' ¢

Sir, instead of giving concessions of
Rs. 200 crorer in taxation, if the same
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amount had been invested op rural
development. it would have provided
more employment to the unemployed
persons. The tax concessions benefit
only tax payers the haves and, on the
other hand, the investments on rural
development will benefit the havenots,
namely, the unemployed.” Therefore,
even if this Rs. 200 crores, instead of
its being wasted by concessions, had
been diverted for the rural develop-
ment programmes, it would have
brought far more employment than
in the past.

This dichotemy that rural people
are poor and the urban people are
rich by reductip ad absurdum will
mean that the kulaks are poor and
entitled to relief from taxation and the
slum dwellers are rich and they can
be soaked with taxes. It is this
senseless philosophy that has been the
undercurrent of the budget ang that is
a thing which has vitiated the budget
itself. This country has seen several
conflicts; we have religious conflicts;
we have caste conflicts; we have class
conflicts and tensiong and we are add-
ing one more conflict. That is the
conflict between the urban and the
rural people. Look at the whole pic-
ture, Now we find that the entire tax
system which has been put forward
in the proposals, in the direct and in-
direct taxes, has been motivated by
this clasg feeling that the urban peo-
ple are different and they can be taxed
and the rural people, big or small. ir-
respective of their ability to pay or
the tax—taxable capacity—raust be
given all the concessions.

I shall now briefly deal with the tax
proposals. What time I shall be
given?

MR. DEPUTY-SPEAKER: Another
five minutes.

SHRI R. VENKATARAMAN: I shall
be closing. I shall be moving several
amendments to the Finance Bill as
usual and, therefore, I shall take more
time on the Finance Bill at that time.
But, I will broadly explain a few
things,

MARCH 12, 1979

1879-80—Gen. Dis. 295

So far as the direct taxes are con-
cerned, consistent with the stand we
have taken—even at the time when Mr,
Pate] introduced the capital gains ex-
emption in the Bill. Mr, Subramaniam
and I protested anq we voted against
this and moved amendments—we shall
support the restoration of the Capital
Gains Tax. We shall also have no
objection to the raising of the Wealth
Tax in view of the resources required
for the country. But, we shall be op-
posed to the increase in the surcharge
on Income-tax because, in the wake
of the increase of 5 per cent last year
and 5 per cent this year, which this
further increase will make a heavy
burden. Also we shall oppose the
changes in the eligibility for savings
because the middleclasg which has to
provide for their old age and family
responsibilities will have nothing left
with them to save.

When we turn to the indirect taxes,
we are stunned by the variety and the
magnitude of levies, There are a
few items on which concession has
been given. But, these are like a spec
of grain in a Bushel of Chaff and the
avalanches of taxation have swept
away even this small benefit.

I have only one complaint 10 make
before ] conclude. The Government
does not seem to have examined or
analvsed the impact or consequences
of the indirect taxes on the community
in the country and on themselves.
They have trampled on the report so
ably made by Shri L. K. Jha., They
have not taken into account the impact
and the incidence of these taxes on
the people. The taxes are so brutal
that the entire urban community is
to-day aghast at the levy that has
been made.

SHRI C. SUBRAMANIAM: There
are rural consumers also,

SHRI R. VENKATARAMAN: ] will
come to that. It is wrong to imagine
that the rural community does not use
many of these things. Tooth brusbh,
tooth paste, washing soap, matches.
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kerosene and confectionary are the
things which are used by the rural
communities as well and taxtion on
these things is so heavy that it is
going to adversely effect the credibi-
lity of this government,

The last point I want to mention is,
that the effect of these taxes on the
prices has been variously calculated.
The Finance Ministry has calculated
that it wil] be 1 per cent. Nothing
can be more ridiculous. In fact, they
have sustained the argument which I
advanced earlier that many of the
items which are taxed will not go
into the cost of living of the working
class and, therefore, it wil] have no
effect. On the contrary, the effect of
these (axes on the prices would be to
the tune of 10 per cent and it has been
so estimated by many  econoMists.
But what one is surprised to find is
that government should have launched
on a plan of taxation without consi-
dering, studying, analysing the im-
pact on the prices. Between now and
the discussion of the Finance Bil), I
trust, the Finance Minister will give
serious consideration to all these points
and reduce the whole of the tax—
both on direct and indirect levies—to
the extent that the people will find
that the tax burden is not burden-
some.

PROF. R. K, AMIN (Surendrana
gar): Mr. Deputy Speaker, Sir, I rise
to make a few comments on the bud-
get proposals for 1979-80 as present-
ed by the Finance Minister. I have
heard with rapt attention the criticism
made by my hon'ble friend who
preceded me. I was not surprised by
this criticism. It was but natural be-
cause of the way in which they have
viewed the economic development for
the last thirty years in considered. It
ig no surprise, therefore, that they
will ask certain questions. for in-
stance, what is the Plan performance;
whether index number has gone up or
down: what ig the size of the Annual
Plan and what is the public sector
getiing out of the total Annual Plan
etc? They are bound to ask things

like this. But he should realise two
things. To judge this budget one has
to take into consideration the man-
date by which Chaudhury Sahib or
Janata Party has come into power—
a mandate from the people.

AN HON. MEMBER: To fritter away
the finances!

PROF. R. K. AMIN: During the
last thirty years what you had done
was wrong and a new ‘U’ turn was
to be given to the economic policy.
You have not been able to raise the
income of the rural people and as a
result of your policy unemployment
has mounted up and if you measure
the per capite income between agri-
culture and non-agriculture which
was some thirty years ago is 1:2 ratio
has grown to 1:4 ratio by now, and if
you are taking a credit for the food
reserves the credit is also being
wrongly taken because the reserve is
possible due to the low purchasing
powey of the poor people. They have
not attained the nutritional standard
and that is why you have accummu-
lated the reserves. If they had the
purchasing power they would have
certainly purchased the foodgrains for
their eating. If you take the nutri-
tiona] standard and try to find out the
total production then probably you
arc unable to fill up the gap, that is,
the nutritional gap. That is why.
please for heavensake, do not take
any credit for accumulating reserves of
foodgrains which is nothing else but
shows the lack of purchasing power of
agriculturists ang rural masses.

That is what exactly Chaudhury
Saheb would like to correct. He
would not like to see this rump eco-
nomy of India divided into two, He
does not want to see the rump society
also divided into two classes of peo-
ple, one, the rich people having a
different style of living and the
second also having a different style
of living, the old traditional one. He
wants to integrate them,_ If in the
process of integration somebody has
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to meke a sacrifice, that sacrifice will
have to be made by that ubper crest of
the society, known as U Sector or a
rich society of whatever is the upper
sector in the urben area.

In order to give more to the rural
area, to those who are very poor, But
this is an attempt to remove the
rump society which is prevailing in
this country. Angd if you examine it
from that point of view you will pro-
bably be in a position to appreciate
this Budget.

Secondly, we should know the cir-
cumstances in which he has to take
the stewardship of the Finance Minis-
try. During the last year we have
seen that our deficit financing which
was planned for Rs. 1050 crores ac-
tually came to be Rs, 1590 crores. If
you include the sum of written-down
drafts of the States; if you take the
total disbursements, revenue and capi-
tal account and total receipts on re-
venue and capital account, the deficit
goes to Rs, 2145 crores. With that
deficit he has to handle this budget.
You must also know that between the
Sixth and the Seventh Finance Com-
missions about one thousand crores
of rupees are to be passed on from the
Central Budget to the States Budget,
On top of that we have introduced =n
prohibition policy in regard to which
also the Centre has to give help to
the States. With these three big
legacies he has to enter into  this
Ministry of Finance and get things
done!

Now Sir let me tell vou this, He has
said that he has taken the small step.
Within the time available and the cir-
cumstances in which he has to work.
he has taken a step—only a small
step, But in taking this small step,
T must congratulate him in that he
has done it with great wisdom and
with great sagacity. The small step
that he has taken mrans that he
has to take a leap forward hence-
forth, if he really wants to implement
his programmes and give a real U
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turn to the economy a work for the
poor, remove unemployment, and im-
plement the programmes given by the
Janata Party, ‘For all these things he
has to take a leap forward and this
is a small step in that direction. And
if you view it from that point of
view, I can show you various salient
features regarding the Budget,

You take for instance the total
size of the plan. We have been saying
this for a number of years that out
of these total resources available to
the States a greater chunk was going
to the public sector, 65 per cent of it
goes to the public sector, As has been
indicated, the public sector is not
giving any profit. And, because of that
greater chunk going to the public sec-
tor, there was a starvation of capital
for the agricultural sector. One way
of pushing the resources to the agri-
cultural sector is to stop that waste.
Don't allocate much, Even reduce
your size of the plan so that whatever
remains in the pocket of the poor can
fructify, go back to agriculture and
industries where they would be rezally
needed. I am not afraid of bringing
down the size of the plan. My friend
Mr. Subramaniam, the former Finance
Minister, in 1976 made its increase of
31 per cent; then the increase was re-
duced to 27 per cent and then to 17
per cent, If you take the committed
expnditure and everything put to-
gether because of the different termi-
nology which has been used now in
estimating the States’ Plan, you will
find that the increase is now 15 per
cent. which is way down and this is
a welcome step, I say, welcome step
in this sense that more and more is
being left with the people in order
to fructify so that they can get both
the agricultural development and the
industrial development.

Now, while allocating from the
Central Plan, he is allocating more
for the right purpose, If you read
the allocation made you will realise
that he has given greater percentage
to those sectors where it is needed.
For transport and communications
the Central plan outlav rose from Rs,
748 crores to Rs. 801 crores, an in-
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<rease of about 20 per cent. You take-

power development, The increase js
quite impressive from Rs. 241 crores
to Rs. 375 crores, If you even take
the increase in agricultural and al-
lied services, it is equally imnpres-
sive; from Rs. 763 crores to Rs. 898
crores. But if you look to the al-
Jocation of steel, it has been reduced
from Rs, 563 crores to Rs, 366 crores,
If you take petro-chemicals, it has
been reduced from Rs. 81 crores to
Rs, 56 crores. So also is the case in
respect of machinery and engirieering
industries and others, Therefore, he
has taken first agriculture, then con-
sumer industry and then heavy in-
dustry. He has openly reversed the
process. It is not the heavy indusgtry
and then consumer industry and zgri-
culture; inslead of it, agriculture is
first, consumer industry second and
the third is heavy industry, This
was necessary if you examine the un-
der-utilization, the excess capacity
available which was only in the heavy
industries, For a  number of years,
they have been incurring losses. I re-
member one case of MAMC. When we
examined it in  1969-70—I was a
Member of the Public undertakings
Committee—unanimously we recom-
mendeq that it should be closed
down and auctioned If that had been
done. probably the ., country would
have baen served better, For the last
ten veare, i* has hepn making losses
everv vear: even today it is making
losses.

SHRI VAYALAR RAVTI (Chirayin-
kil): It was making profit also for
some iime,

PROF R, K. AMIN: Even in the
budget proposals, it is mentioncd that
MAMC was making losses after ten
vears. If this ig the state of affairs,
it is better. ...

SHRI T. A. PAT (Udipi);: Though
you recommended that the MAMC
should be closed down and auctioned,
we found that it was possible to make
it profitable and in the vears 1975.76
and 1976-77. it made little profit, but
that may not be commensurate with

the capital invested in it However,

since then it has been loging  very
heavily,

. I_'ROF. R. K, AMIN: This year also
it is losing If you take the ten years
Period, it has lost tremendously. That
is why this sort of approach is there,
You may even give the go-by to the
Mahalnobis framework or strategy;
we have adopted a new strategy

known as employment oriented growth
strategy.

) I"rom the allocation point of view,
it is OK, in so far ag we ure con-
cerned,

The second thing that I want to
mention is that he has put the taxation
proposals in order to see that en-
couragement is given to the small
sca'e  industries and larger employ-
ment is created. What has he done?
You take the indirect taxes, He has
imposed taxes on upper society which
is using those commodities like choe-
jates and gums and chease. '

SHRI VAYALAR RAVT:
on tooth pastes,

As also

PROF. R, K. AMIN: If you sk
9) ver cent of the population of this
country whether they are affected by
it. thevy will say. No. If you take the
luxuaries also. they will say: No.

SHRI VAYALAR RAVI: This is
‘the international year of the child.

PROF. R. K, AMIN: Yes, in the
international year of the child, they
do not ask for choclates and gums.
If you ask me whether we should
give conces-ion on the proteinised bis-
cuits which the children are using, X
would certainly recommend that and
for that I would have no objection
but for choclates you want a conces-
sion; for gums. vou want a cencession
and you want a concession for
cheese.

SHRI VAYALAR RAVT: For tooth
pastes.
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PROF. R, K, AMIN; There also, if
you want to really understand the in-
direct taxes, they fall into two groups
One is totally on luxuries which are
also to be borne by the upper crest
of the society. The second is between
the small and the big, When the tax
on soap is imposed, it is on Lever
Brothers and Tatas, not in the soap
being manufactured in the small fac-
tories and locally, That distinction
must be borne in mind, even in the
case of bidis, small manufacturers, say,
upto 60 lakhs of bidis, are not being
affected, It may well ke the case that
today they may be in small number,
but if you give a protection ¢f this
nature, very soon the small factories
will be establisheg in the rural areas
where they will import those sukas
and leaves and would begin to pre-
pare the bidis to be sold. Then, on
bidis and other things, he has taken
away Rs, 121 crores impost on tobac-
co and imposed it on cigars and o‘her
cigarettes and tobaceo, It is only tak-
ing from the left hand and giving
it to the right hand. It is the system
of taxation or the excise duty that
has been changed; nothing as addi-
tional import has been put.

Having said this, I would agree that
you could have done this exercise in
a little more sophisticated manner, In
so far as the direct taxes arec on--
cerned, he has increased the maximum
rate from 69 to 72 per cent probably
he could have gone from (9 per cent
to 66 per cent, because the elasticity
of revenue in income-tax is greater
than one. That was the experitnce
when we brought it down from 92 to
86 per cent. That could have Leen
carried further by us. Probably, he
may correct it later on,

Similarly, for capital gains, the total
abolition might come in the way, Some
people might have already agreed for
selling their property, although the
actual sale might not taken place.
They may also be put in difficulty. In
capital gain, instead of leaving that
money In the bank drafts, stocks and
securities, probably I would allow
them to keep that capital gain in
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their pocket, because the gain is ps 2
result of inflation. Some 25 per cent
or 30 per cent of the total capitat
gain would have been taken by the
Finance Minister for revenues and
lefy the rest of that in the pocket of
the people,

Then, I would also like tp give a
hint that he has not abolished the
food subsidy which amounts to 550
crores of rupees. Who gets the bene-
fit of this food subsidy? Instead of
imposing this Rs. 600 crores of indi-
rect taxes, he could have said that
he was taking away the food subsidy,
Who would have been in trouble? The
urban people would have been in tro-
uble, not the rural people, They
do not depend very much on the fair
price shops. It is the urban population
that depends. Even the lower middle
class would have been put into diffi-
culty. Instead of talking about the
tooth pastes and. other things, the
simple exercise of abolishing food
subsidies he could have done, Had
he done this, you would have said
that it was urban-oriented and mid-
dle-class oriented budget. He has
every right to take away the food
subsidy. Why? Should it be given
to those people as against the rural
people who eat only inferior food-
grains, bajra, jawar and things like
that, They hardly eat rice and
wheat, They are eaten by the urban
people for which that subsidy goes.
Therefore, never make any fuss of it,
He could have even arranged it in
sucha way a more sophisticated was,
put the same burden on you and show
that the benefits also have been given
to you. =

Now, this budget has been variously
criticised, It has been said that it
is a kulak budget, and anti urban, anti.
industry and even inflationary and
with conceptual eclumsiness, Things
like that have been told abeut this
budget. Had it been a kulak budget,
do you know, what he would have
done? He would not have given con-
cessions to inputs, This input conces-
sion goes to all cultivators, The Na-
tional Council of Applied Economic
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Research  conducted one research
study, here it has been found that
the small farmerg are using more
fertilizers, When the concession i3
given at the input level, all farmers
get advantage., If you want to give
concession to the big farmers, you
would have given it at the marketable
surplus level. Big farmers are big
because they have the bigger market-
able surplus, Also, if there arc kulaks
and really kulaks, what would their
interests have been? They would have
said: “Do not go for agricullural deve-
lopment at all”, When more ouiput
is there, agricultural output increases,
a grealer portion comes as the mar-
ketable surplus. At present, 25 per
cent of it is coming as a marketable
surplus; it becomes 35 per cent. But
on 25 per cent of the marketable sur-
plus, in the market, the increase is
about 40 per cent and the price falls
bv 60 per cent, His income goes down,
Those whom you call as rich farmers
or kulaks who give the marketable
surplus, are not interested in the ag-
ricultural development. Elsewhere,
you have seen how the kulak menta-
lity works. In Russia, they said
they would not grow any more crop
whatsoever, In America, the men-
tality was to throw the wheat into the
sea, In Brazil, it was to burn coffee
or to have a commodity corporation
and sell it out abroad at concessional
rates. Such are the mentalities of
the kulaks, Do you find that mentali-
ty here? Had it been here you would
not have witnessed the increase in
agricultural production in 1977, 1978
and 1979 which they are doing. They
have increased the marketable surp-
lus, It is not in their interest, Please
note it, The cotton growers would
have liked to burn their cotton, if
they were really interested in in-
creasing their income, They.have not
done it. They have given it to you
at a lower price, even suffering them-
selves in real income. Their real in-
come has come down, Therefore, for
Heaven’s sake. If you are interested
in the country’s growth, don’t des-
cribe it as a kulak budget. It is not
in the interest of the kulaks. So, it
is in the interest of the marginal and

small farmers. If a greater and grea-
ter amount of our out put is from
the small holders, it will be in the
interests of the country as a whole.

You call this budget as inflationary?
My friends, the officials, have described
it as the one leading to 1 per cent
increase, Somebody has said that the
increase will be still bigger. Mr. Ven-
kataraman has alsp said that. Please,
never go into these estimates because
there are many slips beiween the
cup and the lip. With the present Rs,
2145 crores of deficit, your wholesale
price index has not gone up, 1t has
remained stable. Remember, stability
is not a virtue—and not a virtue as
far as this index number is concern-
ed, It is not a virtue, in that whole-
sale prices of agricultural commodi-
ties have all gone down. The other
prices have gone up, The average has
remained the same.

You have looted those farmers and
given it to the textile mill owners,
Yes; in cotton it has been done. So,
don't make much of this inflation and
non-infiation, Inflation depends upon
many other factors, on  which
management of our economy hag no
control whatsoever. If you get more
foreign aid, if our labourers working
in West Asia save more, and send—
instead of Rs. 2500 crores, Rs. 3500
crores are sent, or if foreign aid is
well utilized and instead of its com-
ing to Rs, 300 crores or Rs. 400 crores
you get Rs. 800 crores or Rs, 1000
crores, you will find that even the in-
crease in money supply about which
you are bothering so much, is only an
attempt at balancing the increase in
foreign exchange reserves, There may
not be any inflation whatsoever. And
there is no sanctity of the stability of
the index number. What you should
judge is whether there is increase in
ermaployment, i.e. emplyoment of those
who are below the poverty line—whe-
ther it gives goods and services that
those poor people require. If you bo-
ther about it, you will find that this
budget is a small step in that direc-
tion, But the leap-forward remains
to be taken. If I were in the Finance
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Minister's place, I would have
straightway declared a moratorium
to the farmers; for one year let them
not make any repaymeni of dcbts,
They are being harassed at prescnt.

Take the cotton growers’ case to-
day, If he sells his cotton, he gets
a very small amount. And the very
next day, the recovery man comes to
him and takes it away. And his wife
is waiting inside the curtain. in
order to get a chunk of it, so that she
can go to the grocer’s shop and pay
the dues. If Chaudhry Saheb had
given a moratorium for one yeuar,
and appointed a committee to evolve
the best way in which relief could be
given, probably the harm dcne dur-
ing the last 3 years by the fall in
agricultural prices, and the various
agricultural penalties imposed on the
farmers, could have been rectified.

I would go even a step forward and
say that he could have given relief in
a corporation tax, because he stands
neither for capitalism nor for comu-
nism_ He has said that the public sec-
tor is not working very well. Can he
do something to see that the compe-
titive market economy is well operat-
ed? In order to do that. probably
the trusteeship principle of Gandhiji
could have been introduced in the
corporate sector, and the corporation
tax could have been modified, so that
democratization is there, and the
shareholders from the middle class
and lower middle class are given
their due voice in the management.

He could have given an assurance
by way of guaranteeing work at a
work-place. If anybody in the count-
ty who is able to work and willing to
work goes to the work place at 9
O'elock in the morning, work must be
given to him, and he should be paid
a minimum wage, Probably, he could
then have dispensed with all efforts,
and dispensed with all committees
and programmes to give aid to the
poor people If this scheme is intro-
duced, and work-guarantee is given
to each and everybody, even the sta-
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tistics regarding unemployment will
become  irrelevant. He could have
done it.  Further, he could have ap-
pointed a protection board,

We have given protection to  the
cxtent of 200 per cent and 300 per
cent and sometimes to 400 per cent
to several industries, We have insula-
ted the economy by giving monopoly
fo industrialists, The hon. Finance
Minister could have appointed 2 Com-
mittee under which not more than 50
per ceny protection iz given to the
industries, Then your export and im-
rort policy woufd have bzen wise. To-
day what happens is this: heaps of
salt are available and yet import is
permitted and export has been stop-
ped. For mangoes, and for zeera,
export is not permitted, Why? Mem-
bers of the urban areas want the
Ratnagiri type of Alphonsoamangoes,
So, they stopped it. That sort of
thing could have been avoided.

As I suggested last year, instead of
spending whatever foreign exchange
you have on import of edible oils, or
of machinery for that matter and dis-
turbing the industrial growth which
has already taken place, you could
have used it for getting crude uil. =0
that transport arrangements became
very smooth; and there are better ar-
rangements for movements of poods
and services. This import could have
been stopped at any time—whencver
there was a need to stop it, You could
have used it for that purpose, That is
why Mr. L. K, Jha had suggestea thar
the poor countries could not afford
to have such assets invested at 6 per
cent in new work—when you are
charging 14 per cent from your own
people, That sort of anomaly could
have been avoided,

Lastly, I would like to point out 1
or 2 discrepancies which have crept
in, while giving concession to inde-
pendent proecessors, not using power,
he has given protection to roller prin-
ting, and not to table printing, The
table printers use 10 times more la-
bour than the roller printers. Table
printers are badly affected in the new



changes. I hope the Finance Minister
will look into it and correct the posi-
tion. And, in regard to a 10 HP pump,
the pump is not taxed, but the spare
parts are being taxed. That conces-
igon also could have been given because
the spares for 10 HP pump, could not
be fitted into 12 (HP pumps, and so,
there is no chance of avoidance of
taxes, Therefore, such small matters
should be looked into and corrected
and a leap-forward made by having
the work places, giving moratorium
from the recovery of debts, instituting
the protection board and changing the
structure of corporate sector so as
to bring if in line with the idea of
trusteeship of Gandhiji, and democra-
tizing the ownership of the corporate
sector. Such steps should be taken
in the next year. I am quite sure
that he would rise to the occasion,

Before I siy down, I must mention
to Chaudhry Saheb that for us and
for everybody, this is the last hope,
In 1971, Mrs. Gandhi came in, in or-
der to abolish poverty. She could not
do it. Now, Chaudhry Saheb has
‘ome to abolish poverty, If he {fails,
aemocracy and the last hope of the
people will fail. So, he must make
all attempts to succeed; our people
have hopes in this last attempt. If
they are not satisfied, and if he does
not rise to the occasion and does not
make the leap forward, I am sure de-
mocracy's doomsday will come in,

As a professor, I would have only
written an article; bug as an MP since
1 represent a constituency of poor peo-
‘ple. 1 request the Finance Minister
with folded hands to rise to the oc-
casion.
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F | ®UC 24 WE OR ¥ G AT AT HT W W  wawr seewd feorfer o o
H el del waw fomar o gw @ T frmaw ufr It & 1 9 o, W wrow
ar aff wem gfeew 81 gd @ Wk o are Y Fremer @ o e R 2, af Qe
Tar g 8 § forg® ot & &7 fom o ey v a1 wawglt femfor qe v e 2 8
g arsafd@ § 1 w AR gfew # wrer v § fE xw ox o wrg e &
wrT &fay gt wfgw fe ot & @, feA & '
#@a Ar FEI W HF A § I AR W v arg-arq &vq &ww F o oF wewd
& & N FnE F 9 e e arfe 2 zwdw am agd faw & v e T
TEIAT &7 A ®H AT E, ©H A FTLH WA #w ar #re a1 owTE ZoTT wwd s wT v
Y @iz F7 W w6 & Ao gEe T w7 a7 w Ayt ot #F ardy ek I F
Wi 8% 1 W gw A W Wy 491 AT fear o A oY W IEET T wETT O
AN a WmEr @ fifagi § & @A e oA T AT fY maT g W e # fgewr & qwe
3T 7 wow owmeraw & fAo & 5w e e v R @1 SuR g A g¥ wew it
IR R A ETaR g 3 fay @wAd 1 AR WX FERT AETA AATAT ASTC
et 1 7g e wiw 9 & ) afes qrd a1 sw AR A wEw fr dew dwm e
gfmar az @ & & 1 wfew &9, fom it am & qeawm & qErtew vieg-
sar g fead faq 9o @ awt A orA # W Fe  OET w, frew w A
& TEN A gW WU SIN, R ®W q@reH ? T 1 FF ATET 9 fAw @% | ag wiewy
afc oF ¥ ff W w1 woer sepfy ody e @RAAaEI R AR T A @ g,
T aifed oy, G Ady e g @Y o w5z a® |
fs fefearedve, fadfiwoor o gw wfus
ST W | W W FW R TEEy ewmrA %z R o a1 aga @ aF o dfe
s afzg dv 1 gmow wfgd @1 & oEw dff Tw7 A 2 @ T § T s
wgll ¥1 TIAT TE qAF KT NFATEA A & g !
IE BT @A | aq g o7 A%rE W €l
et ®T Tt Y ww A | ww W SHRI V. ARUNACHALAM Alias
T & feew ek w1 Y snar ‘ALADI ARUNA‘ (Tirunelveli): Mr.
 from @ mrem o @ afe ¥ @ T Deputy-Speaker, I rise to speak a few
5% A w1 g fee o afw W words on the Financial Statement for
farm) wlx |4 ™ A, fraraw € the year 1979-80, presented by our
. hon. Deputy Prime Minister, Shri
awz oY Yo fogrman @ SR A ag @0 Charan Singh.
2 fe faam & ww Y q9 @i AfEa
FuFt v faaan aifegd Saardrgrm IEET With great zeal and alacrity, our
= 7 T ww gg g fF s @ garEa Deputy Prime Minister has tried his
foar &2 ag dw aw & femaw@ & &9 level best to have a complete depar-
Frar T I A ¥ AT W& A ture from the traditional methodology
§U% FTAFTA § 31 AT § AT IAE. A T of preparing the budget, but it seems
a2 AF wE F W Y A AT K 43T &wA that he is suffering from the conge-
tq # Y w2 | A% dWd (Aaq AR FT nital weakness of believing in the old
AT T AT ¥ IEE AR A o @ philosophy in economics, Therefore,
g arar g1 W daw aE @ AR e his earnest attempts to departure are
a7 @AE £ 5 g aow ¥ fEEr aeg incomplete and have been even sub-
R 7w 7w &7 ¥ wfew a@f @@q wfgd dfww verted in certain aspects,
AT @ dwr wvar @ fE d@ww 4w, A _
& - oT arelim &X a% 39T AW AT Q7 ~ With a deep- sense of euphoria, our
wEi "9 Fga & R ow aﬁ%ﬁ’rﬁﬂ‘ia‘ﬁ’f Deputy Prime Minister has enthusias-

tically referred to the so-called suc-
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wFr w0 g ¢ 5 wiow o faw dar * cess of the Government in the field
oty 7§ 9 A Er W AT aF WY SATHA of production of foodgrains. No doubt,
® gura g & 9T aw g9 A the record in the production of food-
' grains, sugar, cotton and cereals sur-

W § Trewasw & a1t | @ & &g passed that of last yeat anhd. opened

6 Wi €Aww Snw e ) e @ sEn an era of surplu¢ in foodgrains: I re-
AW T W ¥ ¥ Wi W fom g W mind him; Sir, that'the apprectable
- wg &, wwr gg W@ wfgd fe oo record of production is not because
I ¥ wfew N o AR & 6T Qi of his drastic policy,” determined ac-
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tion against landlords, introduction of
new methodology, adoption of up-to-
date technology and aids and guides
extended to farmers, but because of
the successful monsoon during the last
two years, People have been benefit-
ed by the benevolent behaviour _of
nature, rather than by the progressive
measures of Government,

If we examine the figures of produc-
tion of foodgrains, we can see ihat
there are ups and downs in our produF-
tion, for the past five years. There is
no steady progress. The absence of
steady progress is an evidence o p:ove
that the heroic role has always I::een
played by nature rather than by Gov-
ernment.

-~

Anyhow, the production of 125.1 n_wil-
lion tonnes is an achievement, which
engenders hope and happiness among
the consumers, But the tillers who
shed tears and sweat for this iqcreased
production are getting lower incomes
thanks to the devisory prices of agri-
cultural products.

The wholesale price index upto De-
cember 3lst, 1978 was 184.8. But the
price of a agricultural products is only
177 point, Government have not
taken any measures to implement at
least the principle of parity. The
Janata Party, before coming to power,
firmly assured the people the effective
implementation of the principle of
parity. But now we see that the prin-
ciple of disparity is raising its ugly
head.

When 1 say that, by and large. the
agriculturists are sailing in the murky
waters of life, due to the unremunera-
tive prices of their products, the posi-
tion of the paddy growers in the South
is still worse and deplorable. The
step-motherly treatment of the Centre
against the paddy growers is not 8
new one. Under the Janata Party rule
it is ramifying. In spite of the re-
peated demands of all the Chief Minis-
ters from the South for fixing &n en-
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hanced rate for paddy, as usual, the
Centre hag turneq its deafears to their
genuine demands.

Even now the Government is refus-
ing to accept the principle ¢ parity in
fixing the prices between paddy and
wheat. According to the figures for
the year 1976-77, the area nnder rice
cultivation is 38.6 million hectares gnd
the output is 42.78 million tonnes. Simi-
larly, the arem under wheat cultivation
is 20.86 million hectares and the pro~
duction is 29.08 milljon tonnes. If we
work out the average yield per Fectare,
for rice the figure is 1.1 tonne and for
wheat 1.4 tonnes. It is an acceptedi
fact that the cost of produclion of pad-
dy is much higher than the cost of pro-
duction of wheat. Yet, the Ceniie i8
deliberately refusing to fix equal price
for paddy.

This step-motherly treatment is there
not only in prices but also in procure-
ment. Despite the increased produc-
tion of paddy, the Centre is always pro-
curing more quantities of wheat. Even
in procuring paddy, the Fooq Corpora-
tion of India is preferring the wheat
area rather than the paddy area in the
south. This discriminatory attitude of
the Centre does not end with this mats
ter. It is streeking out its tentacles
everywhere.

Sir, in utilising the subsidy amount,
the policy adopted by the Food Corpo-
ration of India on the advice af Certral
Government is highly objectionable and
unjuustifiable. Sir, the subsidy scheme
was introduced in 1947-48 with an allo-
cation of Rs. 23.93 crores. At present
the allocation is Rs. 560 crorves. Tlhe
total allocation of subsidy amount since
its inception amounts to Rs. 3,178
crores.

May I ask our Finance Minister in
charge or the Deputy Prime Minister
how much amount was utilised for the
paddy growers anq rice consumers and
how much amount was gpent for wheat
growers and wheat consumers? Let
the Deputy Prime Minister place the
facts before the House. T'hc entire
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country will know and realise the
shocking fact that the Goveramen! ai
the Centre ig the Government of the
North. The Central Cabinet is <lways
under the firm control of the wheat
Jobby. Out of Rs. 3,178 crores, niore
than 90 per cent of the amourt has
been spent for the benefit of the v.beat
growers and wheat consumers. If the
Centre continues to follow this discri-
. minating policy in future, thece will be
no alternative to the South but to
launch direct action against this atro-
cious injustice of this Government.

Our Deputy Prime Minister in s
address has boastfully menticneg the
direct institutional finance to tne far-
mers under the credit scheme. Sir,
there is an increase of Rs. 602 crores
under credit facility scheme. But
even this is quite insufficient to meet

' the growing needs of the farme:s.

“Despite this development the inst.tu.
tional credit still meets less than halt

of the amount of agriculture credit ac--

tually needed.” This is what is ctated
in the report of the economic Survey.
Therefore, claiming of any credit for
increasing the credit facilities is noth-
ing but bald account of fact.

It is reported that “after close and
careful consideration, our Depuly
Prime Minister has proposed {o levy
additional taxes to the tone of Rs. 665
crores.” This is the first {ime in our
history, during the period of complete
peace, the people are subjected to such
heavy doses of taxation. Our Deputy
Prime Ministe- has succeeded in disa-
pointing the people in zll walks of lile.
He has left nobody untouchei. Per-
haps under the Janata rule untouch-
ability has been abolished in laxation.

Imposition of additional levy on
petrol, diesel oil, kerosene, soap, tcoth-
paste and detergents will certainly cri=
ple the industries and crush the middle
class anq poor people. During this
Children’s Year our Deputy Prime
Minister is kind enough and has award-
ed our children by imposing the addi-
tional tax on chocalates ang biscuits.
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It is dolorous to say that for every
additional bwrden of taxation our
Deputy Prime Minister has masquerad-
ed with unaided reason. He has utter-
ly failed to realise the capability of the
people of whom nearly 50 ver cent are
below poverty line,

In 1950, the percentage of taxation
in relation to the National Income was

6.6 per cent. Now it has increased ®
18.8 per cent. The burden of taxes has
increased without corresponding

growth in national income. The rate
of growth js less than half of the
growth in taxes.

Thus, the inherent defect in our
taxation is not the methodoiogy, but
the system itself. We have not tuken
any prudent steps to increase our reve-
nue from direct taxation. All the
Direct Taxation Enquiry Committee in-
cluding the Choksi Committee, under
the pretext of regulating the proce-
dures, redressing the grievancas of the
assessees and removing the hurdles,
have only come forward to help the
plutocrates. The Wanchoo Coinmittee
had recommended the reduction ¢f the
maximum rate cf taxation from 97.73
per cent. Accordingly, it was reduced
to 77 per cent in 1974-75, 4nd fiurther
reduced to 66 per cent in 1976-77. Now
the exhortation of the Chaksi Com-
mittee 1s to reduce the rate further to
60 per cent. Consequently, the
party in power, in order to mobilise
revenue resources, is forced to inciease
indirect taxes which hits all the people,

The revenue from indirect texes has
increased to the level of 79.7 per cent
but that from direct taxes is only 20.3
per cent. No other developing or deve-
lopeq country has tapped the unurce of
indirect taxation to the extent of India
It has been duly confirmed by the Jha
Committee. “The share of indirect
taxes in the total tax reveaue is not
only much higher than that «f indust-
rialised countries,—about 15 per cent
on the average,~but also appreciably
higher than the average share for most
developing countries.”

-
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Before imposing new taxes or in-
creasing old taxes, the cardmnal res-
ponsibility of the Minister is to examine
the index of consumer items which are
below the wholesale index, but our
Deputy Prime Miniser, it seems, is not
serious about this principle. Many
items which are far below the point of
the wholesale index have bzen left out.
For example, the average index ol al-
cohol is only 136.2. Our Deputy
Prime Minister could have taxed al-
cohol, but he did not do so. Perhaps
he is counter-acting our Prime Minis-
ter in a feline way against his policy of
prohibition.

Because of your proclivity towards
the wealthy people and due %o the cor-
rupt pratice of the officials, the arrears
of taxes had increased to the level of
Rs. 1004.01 crores in 1977. 1 hcnestly
tbelisve that if th2 Govarnment had
taken drastic measures against tax eva-
sion and launcheq a sincere drive for
the collection of arrears of taxes, ou:
Deputy Prime Minister couldi have
lightened our burden of taxation.

The most alarming factor which
causes serious injury to our cconimy
is the unsatisfactory performance of
the public undertakings. Incidence of
sickness anq inefficiency of risnage-
ment have crippled we development
of our public undertakings and
their profits. The net profit of Rs. 476
crores in 1976-77 has declined to Rs. 236
in 1977-78. The unsatisfactory perfor-
mance of public undertakings results in
unavoidable levy of taxes on the pub-
lic,

This august House will agree with
me that the oreper agency [for
effective implementation of socin-erono-
mic schemes is the State Government.
Therefore, larger devolution oi central
taxes ang duties tp the States in ac-
cordance with the recommendation of
the Seventh Finance Commission is an
appreciable step on the part of the Guv-
ernment. But I remingd you that inere-
ly accepting the recommendaticns of
the Seventh Finance Commission is not
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a panacea for all economic ills of the
States. We know that soma2 of the
most important demands of the States
have been rejected by the Seventh
Finance Commission. The genuine
demand of the Tamil Nadu Government
for a specific grant equivalent to the
loss of revenue following the iatroduc-
tion of prohibition has not been accept-
ed by the Commission. At the ssme
time it has recommended to meet 50 per
cent of the loss of revenue to the States
which come forwarq hereafter tv intro-
duce the prohibition.

Sir, I have no objection to your
showing a good gesture to the prodi-
gals. But my humble request is not
1o punish the faithful States which are
dedicated to prohibition. Therefore, I
appeal to the hon. Deputy Prime Minis=
ter to be kind enough to grant money
on the same principle to all the States
which are enforcing prohibition.

Before | conclude, I fzel it is yuite
necessary to congratulate oyr Doeputy
Prime Minister for reducing the taxes
on fertilisers, light diesel, vanaspathy
and power tiller. The prophylactic
measures taken by our Deputy Prime
Minister are no doubt helpful to atten-
uate the burden of the farmers, but 1
fear that the genuine efforts of the
Deputy Prime Minister will be subvert-
ed by some of the State Governments
which have recently imposed heavy
taxes on agriculture,

On the whole, this Budget neither
reflects the progressive measures nor
redress the grievances of the public or
redeems the promises of the Janata
Party, but emits ideological looseness
and ontologica] weakness.

With these words, I
speech.

conclude my
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SHRI P. VANKATASUBBAIAIL
(Nandyal): Mr. Deputy-Speaker, Sir,
the Deputy Prime Minister and the
Finance Minister has preseated a
Budget which is baffling every scclion
of our society. It is truly in the best
traditions of the Janata party. A few
monthg back a senior pclitician who
severely criticised the Janata Farty's
functioning, who questionej the bona-
fides of the Prime Minister, has now
presented a Budget, with an air of an
injured hero as if he is trying to do
justice to the agriculturists and farmers
in the country.

Sir, the Janata party has got manv
‘first' to its credit. This is the first
budget which has got a huge deficit
which is unprecedented. This is also
the first budget which shows ng discri-
mination between one section of socie-
ty and the other section. This is . a
budget which supports the vested inie-
rests and the rich as against the poor,
This is 3 budget which is 2reating con-
frontations betweer. the urban and the
rural people, between small and big
farmers, and taking away whatever
little benefits were given to ‘he common
people during the regime of the pre-
vious Government. There is realiy a
crisis of confidence and the reople are
not sure whether this Government will
be able to fulfil their promises and
the mandate they have received from
the electorate. Inner party convul-
sions, contradictions and confruntations
have createq a sense nf insecurity
among the people. Take ‘Leir keha-
viour in the internationa) politics.

15.05 hrs,

[SHRIMATT PARVATHI KRISHNAN in the
Chair]

Their ambivalent attitude in the n:me
of genuine non-alignments, the tilt to-
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wards the USA and the suspicion
created with regard to Indo-Soviet
Friendship Treaty have lost Govern-
ment creditability in international poli-
tics, that they will be able to champion
the cause of the non-aligned countries.
This is how it has come to be in inter-
national politics as well as internal
politics. Now, much of talk about
crisis of confidence is being made. An-
other important thing which tiie J anata
Government has done is that the Fami-
ly Planning Programme has been redi-
culed and they have succeeded in creat-
ing a nausia among the neople that the
family planning is a sin, The great
leader, Shri Raj Narain, who is Lusy
in creating internicine quarrel bet-
ween the States has given such y bad
odour to family planning programme
that people are not prepared io accept
family planning programme as a
national policy. The result is tha: we
will be having g galoping popualion
explosion of 10 million people per year.
S, which budget or which plan for eco-
nomic planning will help the reople?
1 am asking this question. You have
poohed-poohed and disregarded the
family planning programme ond if you
go by the statistics the family planning
programme has failed ccinpletely in
North India, And the third thing is that
the over-enthusiam of imposing or in-
flicting Hindi on non-Hindj speaking
people is creating a big chasm in the
country and leading to disiategration
and on top of it, you come with 3 fan-
tastic budget of having nearly 1,500
crores of rupees as deficit, and as my
friend, Mr. Venkataraman, bhas very
pertinently pointed out, you are asking
the Nasik Press to work overtime.

Madam, coming to the taxaticn pro-
posals, 1 will deal with the first point
of devolution of finances according to
the 7th Finance Commission to various
State Governments and the (‘entre. I
have to congratulate the 7th Finance
Commission and also a word ¢i appre-
ciation to the Government of India for
having accepted the proposals of T7th
Finance Commission and 1ils)> the for-
mula adopted by the Prime Minister
with regard to the NNP formula of
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helping the poorer States wilh less
GNP which has really createj 3 favou-
rable atmosphere and for the first time
the State Government do feel that they
will be able to fulfil their obligations
to the people and secondly in this I
would only express a word of caution
and that in this complacency perhaps
the resource mobilisation of the State
Governments may not receive a set-
back because the taxes levied do not
leave any scope for the State Govern-
ments to go in for additional resources
mobilisation. One fact about the kisan
leader, the champion of kisans, the
Deputy-Prime Minister and Finarce
Minister. The present Governnent is
in a unique position of having two
Deputy-Prime Ministers and the pre-
sent U.P. Government has also follow-
eq suit. At the Centre, we have the
Deputy-Prime Minister No. 1 and the
Deputy-Prime Minister No. £ Perhaps
Mr, Charan Singh, is the Deputy-Frime
Minister No. 1. He has said that the
excise duty on unmanufactured tobacco
is being abolished. Sir, I come from
the rural area and I come froma an grea
where tobacco is grown. In an objec-
tive manner, I would say that whether
the exemption of excise levs will ac-
tually help the farmers or not, the fact
remains that the small farmers =nd big
farmers will be free from the tyranny
of the excise officers. Many of the
mal-practices will go, T know that
hundreds of telegrams are being sent
to the Finance Minister to lavy the
excise duty. There is a racket operat-
ing with a motive; they want tha* the
excise duty should be imposed again.
I am sure, the Finance Minister must
be aware of this trap that is being laid
with the active connivance of the
bureaucracy.

Many hon. Members have made a
ciitical reference with regard to the
indiscriminate taxation levised on
various items of necessity requireq fof
the poor whether they live in the rural
areas or the urban areas.

MR. CHAIRMAN: Except the scented
hair oil.

SHRI P, VENKATASUBBAIAH; Yes,
In that, he wanted to justify kis dction
by saying that this deterrent will help
for the promotion of cottage and smali
scale industries and his frowning upon
the big industries will gensrate employ-
ment potential in rural and semi-urban
areas and the small and cottage indusi-
ries will come up ang they will be able
to meet adequately the requirements of
the common people. Now, ther= is a
fallacy about it. There s no infras-
tructure available in the country for
fostering and promoting these small
scale and cottage industries to be
readywith the manfacturing of matches,
soaps etc. The result would be that
these people will be thrown into the
lap of the mullj-natiorals and big in-
dustries, Matches will be made scarce;
soaps will be made scarce. All these
industries are being run by multi-
nationals in this country. They have
a hold on our country so far as these
commodities are concerned. Now by
directly taxing these essential neces-
sities of life, you are throwing them
into the lap of big business and multi-
nationals,

There js another thing. The public
sector projects are in the red in spite
of the fact that Rs. 1300 crores have
been invested in them. During the la:t
two years, things were all right, but
during the current year, there is no
appreciable effect on them. Again,
there is 3 controversy in the Janata
'Party. One great champion c¢f public
sector, Shri Biju Patnaik said that all
thesa should be nationalised. The
Prime Minister, on the gther hand, says
that nationalisation is not for 1nationali-
sation’s sake. I do not know what the
correct policy of the Government is;
whether they go by what Shri Biju
Patnaik says or what the Prime Minis-
ter or Shri George Fernande says—
one does not know. They hava Leen
blowing hot and cold with regard to
the fundamental policies of the Gow
ernment. People therefore, ask in what
direction the Governn'ent is going.
This is the faci of the matter,
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Coming to the rural develapent
activities, I would say that tihe budget
will not have any impact on the accele-
ration of rural development. The
prices ol petrol ang diesel have gone
up and there is no proper priority
given for the infrastructure to be laid
in the villages and there is no direc-
tion in the State policy with regard to
the maximum utilization of th= irriga-
tion potential created in the country.
What are the efforts that the Govern-
ment proposes to make, 1o have the
optimum utilization of irrigation facili-
ties in this country? The most deplor-
able among all these things. velates to
the DPAP programme, which is really
serving the rural areas which ars sub-
jected to chronic famines. There, the
amount has been reduced. Rural deve-
lopment programmes have to be given
a greater fillip.

Secondly, nothing has been said
about regional imbalances. Correction
of regional imbalances is a cry for a
long time. My friend Mr. Mrityunijay
Prasad was bemoaning that ther= is no
adequate representation of Biharis in
the Cabinet. He is not botherei about
unemployment problem Zrowing in
Bihar, but is bothered more about the
unemployment problem of Bihar: politi-
cians in the Central Cabinet.

In conclusion, I would say that the
needs of the core sectors, viz. those
which go with the development of the
poor whether they live in the villages
or towns—have not been vroperly look-
ed into. This budget will creale unpre-
cedenteg inflationary trands in the
country. The indiscriminate taxation
on every item will lead to the greatest
unrest and resentment among the peo-
ple. So, I will urge the Deputy Prime
Minister No. 1 not to play with the
euphoria of serving agriculturists and
creating a sort of economic tension.
That is what ig happening in Bihar.
Let him come down. Let him not frit-
ter away the economic wealth that has
been created, viz. the Rs, 5,000 crores
of foreign exchange and 125 million
tonnes of foodgrains. Let him not
destory the economy and alsy frustrate
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away the confidence of the common
man and defeat his purpose but let him
take steps for the economic betterment
of the country.
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SHRT RINCHING KHANDU KH-
RIME (Arunachal West): Madam, Chair-
man, I Congratulate the Deputy Prime
Minisier for making every effort in this
Budget to reduce the gap beiween the

urban population and the rural mass.

This ig probably the first time in the
Uniop Budget that complete re-orien-
tation was given a shape. When such
new things are tried to be introduced
lot of criticisms come in. It is said
that this Budget is against the common
mass, We have started the Budget

debate today and I am sure, a large
number of my hon. friends is going
to speak on this Budget. But I am
particularly going to highlight the pro-
blems of North-eastern region because
by this Budget, we are going to face
some problems.

While this taxation measure on cor-
porate sector may not have much im-
pact on the common people, direct and
indirect taxes may probably have some
impact on the middle-class and com-
mop people. In most of the place in
our region. we do not have motorable
roads and rail links. The tax on com-
mon items like kerosene, matches and
bidis will definitely affect the people.
Similarly, increase in taxatioin on high
speed diesel and peiro] will affect the
travelling mass of the people. There is
lack of communication in Arunachal
Pradesh, We cannot develop rail com-
munication because of difficult
terrain. The capacity of the pre-
sent trucks manufactured by com-
panies is between 10 to 15 metric ton-
nes. But because of high gradients
on the roaq in the North-eastern re-
gion, the truck cannot carry four to five
capacity and it can carry four to five
metric tonnes. So, our consumers are
already paying 60 per cent more on
transportation but with the increase in
taxation on high speed diese] and pet-
rol, they will have to pay additional
charges.

Another factor is that there is not
much diffeernce between the rural and
the urbap people. Almbost identical
articles are required both by the rural
as well as urban population. Some-
times, most of the things are on barter
system because our people dg ot have
the source to earn money by which
they can buy things, Most of the time,
the people barter their produced com-
modities with the articles like bidis,
matches. And the increase in taxation
on bidis and matches will affect the
people. Therefore, some concessions
may be given on the freight charges.

Incentives have been given to the
smal] scale industries and handicrafts.
But unfortunately, we face some of the
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problems in the North-eastern region.
We have good craftsmen but because
of marketing facilities, we cannot dis-
pose of whatever is manufactured or
produced by them. While States like
Maharashira, Gujarat, Andhra Pradesh
monopolise in small scale industries
and they have ready markets to export
their products we do not have ready
market for our products which are
produced by our craftsmen. My sugges-
tion is that the State Trading Corpora-
tion and the Handicrafts and Hand-
loom Corporation should open their
organisations in these States so that
they cap organise marketing of what-
ever is locally produced there.

Financial outlay was not uniform so
far as the States in the North-eastern
region is concerned. For the last 30
vears the outlay was not uniformly
distributed among the States. Further.
the sums provided fo, development
are too meagre to make a dent in the
appalling poverty and backwardness
of the region. Similar areas like
Himachal Pradesh and Nagaland have
received massive Central assistance
for development. Arunachal Pradesh
has been shown step-metherly {reat-
ment. The area of Arunachal Pradesh
is 83,579 sq. km., whereas that of
Nagaland is 16,527 km. The difference
in population between Nagalang and
Arunachal is round about 50,000. Yet,
the outlay i the Fifth Plan for Naga-
land was Rs. 20 crores more than that
of Arunachal Pradesh, I do not know
on what criteria Nagaland is getting
more, because in area Arunachal Pra-
desh has go{ more. If it is based on
population, for 50,000 people the dif-
ference should not be Rs. 20 crores.
If this is the criterion, then the State
of Arunachal Pradesh will never be
able to progress and come up. Hence
I would tell the Finance Minister, who
has a rural background, that the out-
lay in the Sixth Plan should be uni-
. form; if it is not uniform, he should
« definitely see to it that those who have
got less in the past should get more.
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Fourthly, Arunachal Pradesh is a
strategic area. On one side we are
on the Indo.Tibet border and on the
other side we have Burma. We have
places which will be 16 to 20 days’
march from the rail head and people
still go on foot. We do not have pro-
per roads, no drinking water, electri-
city or health centres, though these
are the necessities of life which are
supposed to be provided.

At the moment Arunachal is a Union
Territory, directly under the control
of the Union Government. It does
not have its own internal resources,
Its resources of huge forest wealth,
minerals, agricultura] and horticultu-
ral resources remain to be exploited.
These require a massive pumping in of
resources for laying down the infra-
structure and encouraging the people
to take to horticulture ang other cash
crops. Owing to its distance. market-
ing also requires special assistance and
at present there is no marketing be-
cause of lack of infrastructure, To
give an example, we are short of mus-
tard seed and we are trying to get it
from abroad. At the same time, last
yvear a small portion of Arunachal
produced mustard seeq to the extent
of 45,000 quintals. Yet, they had to
face a lot of difficulties in finding a
market. This vear we are producing
approximately 55,000 quintalg of mus-
tard seed. When the country is fac-
ing so much shortage of mustarq seed,
the Central Government should devise
methods for transporting mustard seed
from Arunachal to the rest of the
country.

Similarly, we have apples, pine ap-
ples ang oranges. But we do not have
processing plant in the State so that
we can find a ready market. I would
request the Central Government to set
up some processing plants so that the
village industries can be developed.

This is a State where you do not find
so much gap between the rich and the
poor. If the area is uniformly deve-
loped and the necessary infrastructufe
are provided in the long run there will
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no: be so much of difference between
the rich and the poor. It is being said
that Arunachal Pradesh has been
brought under the rail map, but it is
only symbolic, because it just touches
the boundary of the State in one par-
ticular place in Balinpong. We are
asking the Assam Government for a
flat land where we can establish a
railway office, because we do not have
a flat land. I would say that this
should not be. the attitude of the Cen-
tral Government; on the other hand,
they should come forward to build
railway lines wherever it is possible.

There was a statement by the Civil
Aviation Minister that he is thinking
of having feeder services for airlines.
Some of the States have expressed their
willingness 1{o start feeder services.
The Government of Arunacha] Pradesh
have also sent some proposals for
starting a feeder service because we
have a small airfield. This is defini-
tely going to help oupr people.

The concessions given on high speed
diesel and fertilizer are welcome,

But one thing we must ensure is
that the rich farmers because of their
better resourccs do not mop up the
available fertilizer supplies. Steps
will have tp be takep to ensure that
small farmers also get these facilities
to get the fertilizers by giving them
easy loans through the industrial banks
and cooperative organisations and in
view of the increasing trends in the

price of crude oi] in the world market,

- probably the productiop costs of ferti-
lizers may also go up and this may
also affect the concessions in respect of
fertilizers. For this the Government
will have to take complete measures
and I am having full confidence that
with the agricultura] background and
with the rural background, we will do
the best.

With these few words. I thank you,
Madam for giving me the opportunity
to speak.

MR. CHAIRMAN: I think we should
all learn from the North-East region
people and speak within the time al-
lotted.

SHRI M. N. GOVINDAN' NAIR

(Trivandrum): Mr. Chairman, the
Finance Ministey in his tax proposals
has decided t, punish the entire na-
tion for the crime of keeping millions
of our village people under sub-hu-
man and primitive condiiions. He did
not spare even the children during
this International Year of Children. He
did not spare biscuits anq chewing
gum from taxation It is true, among
those village folk especially in the
heartland of our country even washing
soap is a luxury. There are many
who have not, in their life, used wash-
ing soap, forget about the toilet soaps.
There are people who have not even
heard about chewing gum. There are
many who are still not capable of using
kerosene oil, But I thought, instead of
trying to reduce the other sections of
people to their level. 1 expected our
Finance Minisier who claims to be ru-
rally oriented 1o make all these com-
modities which are essentials for a
clean living within the reach of the
villagers. Unfortunately he did not
try that. On the other hand, he wan-
ted to reduce the level of other peo-
ple further. He claims to be a disciple
of Gandhiji. If somebody appeared
before Gandhiji without washing his
clothes, brushing his teeth and wit

uncleap body, but covering it all up
with perfumed oil, I am quite sure
Gandhiji, the great apostle of non-
violence, would have turned violent.
He considered clealiness as godliness,
I felt much more disturbed when I
found the officers in the Ministry of
Finance tried to explain and educate
the people in this couniry that with
all these taxes the price level will rise
only by one per cent. If, after the
Budget proposals, they hagd .consulted
their wives regarding their family
budgets, they woulq never have come
to this conclusion. So, I warn them
that if they commit the same mistake
next year, we will be forced to ask
women’s  organisations to organise
their wives for a press conference to

counter and contradict their state-
ments. Therefore, the Finance Minis-
ter's proposals and the support of his
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officers have made the si‘uation rather
ridiculous. N

Before coming to the Budget propo-
sals, 1 want to remind the House that
in a parliamentary democracy, finan-
cial control by Parliament is maintain-
ed through the Budget discussions and
decisions. When you pass a Budget,
we expect that the revenue and
the expenditure will almost be in
line with what has been proposed
in the Budget. Bu! look at the per-
formance last vear. Additional reve-
nue collected was Rs. 521 crores; ex-
penditure not incurred comes to Rs.
730 crores; unbudgeted expenditure
comes to Rs. 646 crores. To say the
least, this is very bad budgeting. I
would also very much like to know
how much they have increased the re-
venue without the consent of Parlia-
ment through enhancing excise duties
and similar methods. Sp also. @bout
this unbudgeted expenditure, if you
are going to do like this, where is the
financial control by Parliament? These
variations go into hundreds of crores,
whether it be revenue or expenditure
or unbudgaied expenditure, This is
something which ip the normal course
cannot be tolerateq by anv Parliament.

Coming to the present Budget, there
are three yardsticks or criteria by
which it has to be examined. One is:
does it accelerate economic growth
commensurate with the additional re-
venue you get? This is a point which
has been dealt with by hon. Member
Shri Venkataraman. I do not want to
elaborate it. Still, 1 want to point out
that, instead of the amount stipulated
of Rs. 600 crores or so as additional
revenue, as Mr. Venkataraman pointed
out. if all revenues are calculated, the
additional revenue will be to the tune
of Rs. 1100 crores. Necw what is your

investment on development on plan?

It is less than 50 per cent of your
additional revenue, Since Mr. Ven-
kataraman has explained the facts in
regard to this also, I do not want to
do into the details of it.
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Another disturbing factor is, out cof
the total revenue target fixed for the
6th Plan, out of which 80 per cent has
already been collected, the investment
on development is only 35 per cent.
Therefore, here is 3 Budget which is a
deficit Budget, but at the same time,
of the revenue collected only a small
percentage is expended on develop-
ment. Now there is a claim that there
will be no inflatiecn. In the conserva-
tive way when you calculate the un-
covered deficit the figure that has
Feen given may be correct, But here
I want to press ancther point about
market borrowings It may seem
from that terminology that you are
collecting money from the public or
mopping up the surpluses that are in
the hands of the people in general,
But that is not the way in which the
niarket loans are taken. It is the
banks which supply them. It is dis-
tributed amongst the banks and they
collect it. Instead of caliing it ‘market
borrewings’ it would have been better
to call it ‘bank loans’. How do these
banks manage? They extract exorbi-
tant rates of interest from those who
take money from them and at a reduc-
ed rate they give il to the Government,
Whether it is agricultlurist or indus-
trizlist, from whom they collect ex-
orbitant rates,—which hag now a days
become very respectable among the
so-called economic experts They
collect 15 or 16 or 20 per cent. In
former days, to coilect more than 6
per cent was considered wrong and
usurious. But now it has become res-
pectable because a share of it geces to
Government loans. Therefore, putting
these things together, if you calculate,
the deficit financing will come to Rs.
3205 crores. How is the deficit
finance used? Just ag in the case of
additional revenue, the deficit finance
also, in a way, is utilised for current
expenditure, and not for development
werks. So much so that the economic
growth which is expected on the in-
vestments made by the people, by way
of tax, is now pushed to the back-
ground. The administrative expenses
are soaring up. I think, the time is
coming when the common man will
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sturt thinking whether they should
bear such a costly burden of adminis-
tration. Don’t drive the peopie to
that positicn. I do not want to go
further into that matter.

16 hrs.

MR. CHAIRMAN: The hon. Mem-
bes’s time is up.

SHRI M. N. GOVINDAN NAIR: I
have only started.

MR, CHAIRMAN: The Depuly
Prime Minister has fortunately not
taxed the ringing of the bell. I will
have to do it again if you do not con-
clude in time. Try to conclude now:.

SHRI M. N. GCVINDAN NAIR: If
you want I will sit down.,

MR. CHAIRMAN: You have got 3
minutes more.

SHRI M. N. GOVINDAN NAIR: I
shal] not quarrel with you. I have to
msake only one point and I will cut
short.

The people claim that this is a
rural-oriented budget. That is the
biggest hoax. The one gquality of this
budget is that it is non-oriented. It is
neither  rural-oriented nor urban-
oriented, neither industrially biased
ner agriculturally biased, nothing like
ihat. I expect that at least the
present Finance Minister who became
the Deputy Prime Minister because of
his strength of the kisans in the
country knew about their problems.
What are the proklems of the kisans?
He has claimed growth in agricui-
tural products. But what is the
fate of agriculturists I do not want
to elaborate much on that. The
main problem facing the agricul-
turists is remunerzilive prices. Because
of the market manipulations whatever
concessions he may give to increase
production, it all goes into the hands
of the big monopalists and middlemen.
Therefore, if he really wants to help
the peasantry, he should have intro-
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duced the public distribution system
whereby they will buy agricultural
rroduce and sell other industrial pro-
ducts at reasonable prices. He has
not dcne that.

He is a great lover of handlooms.
Every exercise to help the handloom
sector was done by tLhe previcus
Gevernment. They failed in that. He
is not doing anything new. I suggest,
if he is very serious about the pro-
ktlems of the poor people, he would
net have hesitated to take over the
fextile mills. Unless you take over
the textile mills and centrol the prices
of yarn and set apart cerlain sectors
for the handloom weavers, you will
not be able to help the handloom
weavers. This he has not done.

He is very sympathetic about agri-
cullurists. If he wants to help the
jute growers, the sugarcane growers,
etc., there is no other way but to take
cver these industries, nationalise them
and run them.

MR. CHAIRMAN: Kindly conclude
10w,

SHRI M. N. GOVINDAN NAIR: He
was very sympathetic about small in-
dusiries and cottage industries. He
w+s speaking about import liberalisa-
tion and how it is going to help. I tell
you, the concession in respect of
pcwer tillers will kill the power tiller
industry in this country. I do not ex-
plain this fer want of time.

When the electronic industry is grow-
ing up and is offering a lot of employ-
ment to people, by your taxation and
your policy of import you are going to
finish that industry also. '

MR. CHAIRMAN: Please conclude.
If you do not conclude I will be forced
to call the next speaker.

SHRI M. N. GOVINDAN NAIR: I
know, you are capable oif that.

When you Import a complete equip-
ment, the customs duty is less, but
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when you imvort a component, you
have to pay double or even triple of
that, which means you will never

allow the indigercus production to
come up,

If you are interested in developing
rural industries, I would suggest that
You have to build the infrastructure,
ther you will have to give them tax
holiday till they start production, and
you have also to give them loan at
low rate of interest. If these things

are done, then industries will spread
te. viilages.

I think, the Deputy Prime Minister.
who is also the Finance Minister, will

take note of these points and do the
needful.

MR. CHAIRMAN: Thank you for
cooperating.
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budget is aiming ut. There was a
lot of fancy and publicity when
Chaudhury Saheb was going to intro-
duce this budget, It was expected that
this time it would be a kisan-oriented
budget. ...

MR. CHAIRMAN:....and presented
in Hindi,

SHR]I A. C, GEORGE: There was
some advance publicity also. But when
we go through the details of the bud-
get, we do not know what is the bias
of this budget. The tax proposals of
the Railway Minister, in regard to the
Postal Department and of Chaudhury
Saheb, both direct and jndirect taxa-
tion, will be nearly Rs. 1050 crores.
But we ask ourselves what exactly
this taxation is for? If it is
aiming at giving any substantial con-
tribution to the developmental aecti-
vities, well, the tax-payer would have
some consolation that after all I am
paying the tax and this money is going
%0 be spent for developmental activi-
ties.” As Mr. Venkataraman pointed
out this morning, about the taxation
proposals, what is going to acrcrue to
the benefit of the people by collecting
it? If he is going to collect tax much
more than what would be allocated
for the developmental activities, then
it is not going to be industrial-orient-
ed, it is not going to be rural-oriented.
It is not developmenta] oriented even.
Madam Chairman, it is not even arith-
matical-oriented because when you go
through it, you will find so many
wrong calculations, errors and I do
not want o go into them in detail. 1
had great expectations of Chaudhury
Saheb. Afler seeing the budget, sud-
denly I remembered an interesting
episode, One day the famous Prime
Minister of England, Mr, Disraeli, who
had a flare for English language was
asked by the journalists to tell the
difference between ‘disaster’ and
‘calamity’, Mr. Disraeli with his flare
for English and a good vocabulary in
the language, said: “Gentlemen, if my
esteemed friend and life-long rival,
Mr. Gladstone fell into Thames, that
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is a disaster, But if somebody saved
him, that is a calamity”, Likewise, the
Janata Party Members might have
thought when Chaudhury Saheb fell
out of Cabinet, jt was a disaster, but
when he came back, it was a calamity.

Sir, I have a great love and affec-
tion for Chaudhury Saheb. But when
reading through the pudget, 1 feel that
it is not g rura] biased budget. When
you look at the taxation proposals,
you will think that Chaudhury Saheb
has lost touch with the villages und
perhaps he is not aware of the items
that are consumed by the wvillagers.
People in the villages are now smoking
bidis and using kerosene and other
itemg which he perhaps thinks as
luxury items. I think for the past
30 or 35 years, the consumption habit
of the rural population has been
changing and they have started con-
suming bidis, matches, kerosene, etc.
and if you are taxing these itoms, then
ultimately you are not giving any
benefit to the rura] poor at all, Madam,
I think this is a budget where there
is a war between the cycle-wallahs
and tractor-wallahs, and the cycle-
wallahg have been hit and when I
mention about eycle-wallahs, T mean
the lower-middle-class. I know that
cycle is run not on diesel or kerosene,
it is by human man power. §Still,
symbolically, the urban poor, the
urban lower middle-class, the poor
cycle-wallahs have been hit worse by
the budget and the tractor-wallahs are
infinitely benefited, I do not want to
go into the details of that, but the
other day I was listening to a television
interview of no less a person than
Prof. Raj Krishna, who js a Member
of the Planning Commission. I really
appreciate him for his forthrightness
and frankness, He told bluntly that if
somebody is thinking, as some of our
friends in the official gallery tried to
say on 1lst March that the total effect
of the budget proposals will be one
per cent increase in the price, he will
be badly disappointed. I am not the
first person to dispute it, luckily, Shri
Mohan Dharia himself has said that
in Rajya Sabha that he does not be-
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lieve in this increase of one per cent
in the price. Luckily, he did not say
it was 100 per cent but he meant
something. Prof. Raj Krishna said
that he would thank his stars and con-
sider himself Jucky and fortunate if
the price increase is five per cent. This
was said by no less a person than
Shri Raj Krishna, who is a Member
of the Planning Commission and a
well known economist. If he says
five per cent, wha' are we, laymen, to
understand? I am sure, many of the
speeches, or rather any of the gpeech-
es, which the Janata Members made
here, they will never dare repeat those
after 6 O'clock when they go home
because their wives would say: *“What
statistics are you producing”. This is
because they are going to the market
daily, they know what the price rise
is. If these statistics are made known
to them, they wil] be ridiculed right
in their face.

Madam Chairman Chaudhury Sa-
hib's budget proposals will have the
effect of the psychological price rise
which is being felt and ullimately I
was trying my levei best to under-
stand what he has provided for in-
crease in the D.A. which is quite in-
evitable due to the cost of living index
going up because of the budget propo-
sals, Whatl provision have you made
and what is going to be the deficil
then? Excuse me, i{ I say, that the lax
proposals, in effeci, are day-light ro-
bbery. You have the administrative and
legal powers, you are just anpronriating
these or taking these straight in the
street. The deficit, if I may say so, is
another form of printing counterfeit
notes. If somebody else does it, he
would be caught. The deficit financ-
ing, in effect, theoretically and as per
the economic and financial circles, is
pure and simple printing counterfeit
notes,

Madam, I would only like to add
one point which was left over by my
colleague, Shri M, N. Govindan Nair.
They are in the process of spending
away tbe accumulated foreign ex-
change. Being half-Keralite, you are
aware of the contribution of the peo-

ple from Kerala. The simple fact that
the Government has four thousand
crores of foreign exchange does not
mean that they should fritter it away
by al] sorts of imports, The State
public sector undertaking in Kerala,
the Kerala Agro-Industries Corpora-
tion, which is manufacturing the pow-
er tiller will be just slaughteredq by
this new proposal, because ultimately
when you are taking away the cus-
toms, you are taking away the prolec-
tion for indigenous industries, The
same is the position in respect of Lhe
electronic jndustry and many of the
olher indigenous industries. Simply
because millions of Indians are work-
ing abroad and sending the moncy
back home, vou should fritter away
the foreign exchange reserves, Kindly
note that the deficit this year is going
to be 1600 crores. You are irying to
fritter away the foreign exchange re-
serves by indiscriminate import of
everything imaginable and kiliing the
indigenous industry. You should not
do that,

Since you are likely to cut me
short, I conclude my speech with
thesc words,

SHR] PABITRA MOHAN PZIA-
DHAN (Dcogarh): Mr. Chairman, I
rise to support this budget, Both inside
and outside the House, I see and find
that the budget has been wvery ino-
roughly criticised and it is tarnished
with the remark that the Finance
Minister has brought out a kulaks'
budget.

This word ‘kulak’ is not an indian
word. Nor is it an English or French
word. It is a Russian word. Of latle,
the Russian ideology has captured the
minds of so many intellectuals, 8o,
Russian words have attracted their
minds and these words are seen even
in the newspapers. The day after the
Finance Minister announced his bud-
gel proposals, almost all the papers
remarked that it was a kulak budget,
I do not find it to be one. I very
strongly refute that statement. It is a
budget of an ideal type.
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After Independence, many budgets
have been passed, till now. I am not
going 1o criticize any of the Ministries,
by saying that till now such-and-such
a Ministry did not do anything for
the country—especially for the rural
poor. They have been doing some good
to the rural people,—agriculturists and
other people—but not so much as is
founq in this budget. There is nothing
to complain that the kulaks or hig
cultivators have been Dbenefited by
this budget. Whatever provisions
have been made in this budget for
agriculturists in general the clazs of
agriculturists as a whole will get the
benefits, In my opinion, it is a rural-
based, and neglected-people-oriented
budget. So, I would say that it js a
mass budget. The benefits wiil go 12
the masses—to the rich and poor alike.
Why is it a mass budget? I du not
understand it when people 1n this
House and outside complain that it is
rural-based “Rural” means the masscs
of India, 80 per cent of the people of
this country live in rural areas. The
commentators and critics have proved
that it is a mass budget. So, I my that
it is a mass budget,

The burning problem of the duay is
unemployment, and its corollary, viz.
the colossal problem of pover.v—in
other words the problem of removing
poverty. For the last 30 years after
Independence, provisions have been
made in every budget to remove both
unemployment and poverty.

This was specially declared, day and
night in the previous reign, during the
Congress regime, under the leadership
of Smt, Indira Gandhi, that poverty
would be removed. She propagated
much about jt. Garibi could not be
removed, but garibs were removed.

Today my party, my Premier and
my Finance Minister desire that un-
employment should be removed with-
in a certain period, say, 10 years and
poverty should be removed within
that period. The type of unemploy-
ment which others think, the type of
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garibi hatao or removal of poverty
which others think, 1 don’t think in
their terms. I think in the terms in
which the Prime Minister and the
Deputy Prime Minister think,

I think the entire House, most of
the people, intellectuals and papers
say that those who are qualified to run
the quill if not employed are regarded
as unemployed persons, I don't say
those people are unemployed alone.
Inside the country, in the rural areas,
where 80 per cent of the people live,
among them, those people who do not
get employment, who do not get any
work, who get only a day’s work or
one day work in a week, such persons
are to be listed and must be listed
as unemployed people. If that is taken
into account, if that is taken into con-
sideration. I think this budget which
is a rural based budget is going to solve
the unemployment problem to a great
extent than any other budget could
try. Mr. Kalyan Jain also hinted
about this. I am not going to
say anything more about that, but
I will give one instance, The food for
work scheme which is now being
executed, has been going on for the
last so many years. On a massive
scale, it began from last year and it
will continue this year with a greater
amount of money, It will give so
many hours of work to the people
who do not get morsel of food in the
entire day. It is for those people who
are unemployed will get employment
in large numbers. So, this is the
beginning of removing unemployment
problem, The Janata Government has
assured that within a period of 10
yvears, they will be able to remove
unemployment. 1 think, this Govern-
ment will be fully successful in this
task. Now I am going to mention
where the difficulty lies.

If unemployment is removed, then
poverty will also be removed, There
are people who say that they are
qualified to run the quill and not the
plough. I don't say that all such
people are poor people, I consider
them socio-economically semi-qualified
people. They are not worthy of any-
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thing. They have read only upto high
school or they have got only degrees
for earning their livelihood, That is
a source of earning higher income. If
is as a business.

In my words, in my theory, such
people may be unemployed, But no-
body on earth can give them employ-
ment. Had you been in the treasury
benches, you cannot give such people
employment. Nobody on earth can
provide it,

Now, so many universities pancha-
yats are having colleges. The boy is ad-
mitted to-day in Class I i.e, first stan-
dard and after about 13 years he is a
graduate. His knowledge in the real
sense is not appreciable at all. But
he demand; a job say of Rs, 1,000
under a fan in a five storeyed build-
ing. No nation on earth can give
emplovment of this sort to a graduate
with a little knowledge. 1If anybody
feels that he will be able to give
employment to such persons he is mis-
taken, He will not be able to give it.

In this rural based Budget, we will
try to remove poverty, This goal
cannot be achieved unless the Govern-
ment is tuned in the proper manner,
We are giving thousands of crores to
the States and in the hands of the
officers. But my complaint is that 50
per cent of this money which is being
‘given to the State Government and
our Centra] Government officers is
going in corruption or is being lost in
corruption. This is not only so this
day, but also it has been the legacy
of these Governments after indepen-
dence. This corruption has been
doubled, tripled, quadrupled or has
increased ten fold. It has been so
rampant that at preesnt 50 per cent
of the money is being ill spent, mis-
spent, intercepted ang embazzled. I
expect that our Deputy  Prime
Minister and Finance, Shri Charan
Singh, who is regarded as a very
honest man, will have full control
over the finances of the States so that
at least 75 per cent of the money is
spent in the proper way and let 25

per cent go away in this way either
mis-spent or misused,

MR. CHAIRMAN: Hundered per-
cent of your time is over, kindly
conclude now,

SHRI PABITRA MOHAN _PRA-
DHAN: If that is done, if corruption
is controlled ang checked, then the.
promise of the Janata Party that with-
in the coming ten years they will
remove unemployment will be ful-
filleq to a great extent gnd as a corol-
lary, it will remove poverty also to a.
certain extent.

SHRI K. T. KOSALRAM (Tiru-
chendur): Madam Chairman, our
respected Chaudhury Saheb has in=-
troduced his first budget which has-
become a landmark in the thirty years
of financial management in this coun-
try. The Statesman of New Delhi,
known for its sympathies, has called
it a thoughtless budget. It is a land-
mark in the sense that the rich far-
merg of the country would definitely
exercise their franchise in favour of"
the Janata Party in the elections
whenever they come, I say that this
budget is not going to help the small
farmers and landless agricultural
labour. It is thoughtless to the ex-
tent of pinching the pocket of rural
people whose income is less than one
rupee a day individually, The Plan-
ning Commission has given out the-
information that 48 per cent of India’s
population is below poverty line. The:
levy increase on match box and kero-
sene would have greater adverse effect
on the rural people than on the urban
people. Yet Chaudhury Saheb who
calls himself 3 champion of farmers,
from whom contributions of Rs. 75
lakhs on his birthday were collected,
has taxed them heavily in thig budget.

Chaudhury Saheb, true to his avo-
cation, has played politics with the
finances of the country, Tobacco is
grown in Andhra Pradesh and Gujarat
comes second in this. Since Andhra
Pradesh ag a whole has voted Cong-
ress (I) both in the Lok Sabha elec--
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-tions and in the State Assembly elec-
‘tions and in the Lok Sabha by-
elections too, Chaudhury Saheb
wanted to turn the tide jn favour of
the Janata Party, He has removeq the
excise duty on unmanufactured tobac-
co, which is there for 70 years. He
thinks that such a political gimmick
will get votes for the Janata Party
frcm Andhra Pradesh. The Andhra
know Chaudhury Saheb’s game very
well and they will prove their political
loyalty at the appointed time.

16.59 hrs.
[SHrr N. K. SHEJTWALKAR in the Chair]

We can understand my friend, Shri
Shyamnandan Mishra sayving that this
budget is the soul-breath of our people
and hag the smell of our soil. He has
‘to pay respects to his new political
master. The people have to mortgage
their souls for paving Rs, 946 crores
-of new taxes, In the International
Children’s Year, biscuits and choco-
lates have been taxed. This is a
wonderful tax. TIs this the country's
gift to the children of the world?

The budget has the smell of the soil,
because for the first time in the
country’'s history, the Centre is going
to fatten the rural rich. With Rs, 946
crores of taxes, the deficit has mlso
gone up to Rs. 1,355 crores, the maxi-
mum so far.

17.60 hrs.

The Centre seems to forget that there
are budgets of the State Govrnmnts
also. From the available State budgets,
‘the noted economists have commented
that the cost of living would go up by
17 per cent. Yet, the officials of the
Finance Ministry proclaimed that the
-cost of living would not go up beyond
1 per cent. This is a wonderful calcu-
lation. It is just like the Australian
"bird, which hides its head in the sand
and thinks that the world has gone
-dark,
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With these introductory remarks, I
would like to point out the indiscrimi-
nate levy and withdrawal of excise
duty. There has been a steep increase
of excise duty on indigenous stainless
stee] sheets which has led to jncreased
import of stainless stee] sheets. I do
not understand the policy of kililng an
indigenous industry and boosting the
import of stainless stee] sheets, The
Ahmedabad Advance Mills, catering to
the requirements of thousands of small
industries engaged in producing stain-
less steel products, has closed down
the unit because of its inability to pay
such a steep excise levy,

Just like the vagaries of weather,
we are seein the vagaries ol the
policies of the Janata Government, We
are asked to produce more salt. Last
vear we produced substantially. After
allowing the export of some quantities,
the export was stopped. This year
the production of salt is high. But
our foreign buyers have gone else-
where., Lakhs of tonnes of salt are
lying in Tuticorin gnd Arumuganeri
of Tamil Nadu and aiso in Gujarat.
As has been rightly pointed out by
Prof. R, Amin, salt is imported be-
cause we have to spend the accumu=-
lating foreign exchange resources.
This is very wrong.

We talk about Kashmir to Kanya-
kumari being one nation. You are
spending crores of rupees for deve-
loping the tourist potential jn Kash-
mir. At the same time. Kanvakumari
continues to be neglected. Yet when
we talk of North waves and South
waves, we are called regional fanatics.

Take another example, Coa] is
available in plenty at the pitheads.
But the thermal power stations in the
south are on the verage of closure for
want of coal. Coal is not sent there
because wagons are not allotteg to the
south. ou develop the ports at Para-
dip, Kandla and Bombay, ‘There is
urgent need for two m ore berths at
Tuticorin. But only yesterday the hon.
Minister of Shipipng, my friend Shri
Chand Ram, said that thre is no pro-
posal to consider this urgent need.
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Similarly, in the south so many im-
portant highways are strategic, parti-
cularly the East Coast Road in Tamil
Nadu. Yet, the Centre is hesitant to
declare them as national highways.

I have to say that the Janata Gov-
ernment will have to give up its
‘South-phobia. The Southern States
may not have voted for Janata but it
must be remembercq that the people
are all Indians first and Indiang last.
When the wheat-growers in the north
-are subsidised heavily, the paddy
growers do not get even 20 per cent
of that., The sugarcane price in the
north is higher than what is given
to the sugarcane cultivators in the
south. I wish to warn the Central
Governinent that the Southern States
are not going to tolerate this for ever.
When the Kalpakkam atomic plant
and the Tuticorin heavy water plant
are getting delayed inordinately, you
are talking of establishing a new ato-
mic plant in Gujarat. What steps do
Government propose to take for the
development of the South, I would like
to know,

We have been talking about the
Ganga-Kaveri link for five decades. 1
am disappointed that evem in this
Budget there is not ecven a token
provision for thjs scheme,

Similarly, the Sethusamudram pro-
ject, which represents the dreams of
4,5 crores of Tamil people has not—
vet been considered by the Centre for
implementation. Not even a token
provision has been made for it in the
present Budget.

PROF, DILIP CHAKRAVARTY
{Calcutta South): Mr. Chairman, Sir,
at the outset, the need may be em-
phasized for a basic stability in the
Budget, and this has been recently
underscored by two committees set up
by the Government of India on direct_
and indirect taxes, viz., the Choksl
Committee and the Jha Committee.
Tax revenue is a function not only of
tax rates but also of the income base
on which these rates apply. A desir-
able feature of a tax system is that
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the rates remain stable, but are so
devised that revenue is highly res=-
ponsive to growth in income, prefer-
ably in a manner that an increase in
national income yields more than pro-
portionate increase in tax revenue.
This is achieved through progressive-
ness in direct taxes and through con-
centration in indirect taxes on goods
with high income elasticity of demand.
In short, the expanding requirement of
public expenditure, both for develop-
mental and non-developmental pur-
poses, need not be met year after year
by increasing tax rates and introduc-
ing new taxes, which is a process that,
apart from being de-stabilising, can-
not obviously be sustained unlimited-
ly. There is no reference to this as-
pect of the matter in the budgetary
papers, but in the Economic Survey
preceding the present Budget, it had
becn stated that the growth of income
had not been adquate to generate tax
revenug at prevailing rates sufficient to
sustain development targeted under
the current Five Year Plan, Consider-
ing that the planned investment this
vear does not constitute a sharp jump
over investment increases in previous
vears, the question arises as to why
1ax elasticity could not be depended
upon to take care of the additional
need for public revenues,

Taxeg are only one source of public
investment. Other domestic sources
are public borrowings and profits of
public enterprises, In recent years,
domestic saving has exceeded domes-
tic investiment. This provides oppor—
tunities for increased governmental
tapping of domestic saving for deve-
lopmental purposes, Profits of public
enterprises have declined recently,
but then the need would be to improve
their performance rather than take
increasing recourse to the administra-
tively easy, but politically ang eco-
nomically explosive, methods of addi-
tional taxation and deficit financing.

A matter in which the present Bud-
get has moved in the very opposite
direction to that recommended by one
of the taxation committees set up by
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the Government of India, viz., the
Choksi Committee on Direct Taxes, is
the steepening of the income-tax.
‘However laudable it may be to rely
on income-tax in view of its direct
and progressive impact, the practical
consideration cannot be wished away
that beyond a point this becomes self-
defeating by increasing the attractive-
ness of tax evasion, In the pre-
Budget Economic Survey, it v.‘.ras
pointed out that expanding the iIn-
come-tay base by bringing into its net
unreported incomes would involve
prohibitive administrative costs, But
then raising rates would also add to
administrative costs, because now the
income-tax administration would be
pitched against more lucrative and,
therefore, more intensive efforts at tax
evasion. This also is inequitable be-
cause the high rates specially penalise
those tax-payers who do not or can-
not evade tax, namely, the honest tax-
payers amongst us.

Here, a word may also be said re-
garding the rate in the initial income-
tax slab. The lowest rate in the present
budget is 18 per cent when years back
it used to be 5 per cent, Over the
years, the exemption limit has been
raised without significantly altering the
rate at the lowest level subject to tax.
In contrast, in the top slabs, the rates
were lowered some years back in defer-
ence to the principle of reducing the
attractiveness of tax evasion, the mar-
ginal rate having been then brought
down from 97 per cent to 69 per cent.
The present budget proposes to raise
the surcharge uniformly from 15 per
cent to 20 per cent over basic income
tax rates ranging from 15 per cent to
60 per cent. Obviously, if price infia-
tion has justified the raising of the
exemption limit, it also justifies
smoothening out the progression at
the initial levels. The present budget
has marginally attempted this in the
income range of Rs. 10,000 to Rs, 12,000.
However, those earning over Rs. 12,000
do not benefit from this progression
even over the first two thousands of
their taxable income. Thus, the relief
is purely in the nature of an adjust-
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ment that was there previously too but
has now been somewhat liberalised.

The tilt in the present budget in
favour of the rich peasantry at the ex-
pense of the urban middle class has
been widely noted. The Finance
Minister, Shri Charan Singh, has
controverted this by referring to cer-
tain statistical findings to the effect
that the small farmer uses more fer-
tiliser than the rich. However, a study
conducted by the National Council of
Applied Economic Research to which
perhaps Shri Charan Singh is referr-
ing shows that among the fertiliser-
using farmers, the smaller ones use
more per unit of lang than the bigger
ones. At the same time, the study
shows that relatively few of the gmall
farmers are in the {fertiliser-using
category, Thus, aggregatively small
farmers wuse less fertiliser on an
overage even per unit of land. More-
over, even in the fertiliser-using
category, more intensive use of ferti-
liser by small farmers. does not mean
that they are the major beneficiaries
of fertiliser use. Even a somewhat
smaller dose of fertiliser spread over
a larger holding would make the
larger farmer a greater beneficiary of
the reduced fertiliser prices than the
smaller,

It is also doubtful if reduction in
fertiliser prices will induce greater use
of fertiliser and, therefore, higher
agricultural productivity, because in
recent years the constraint to fertiliser
use has been limited fertiliser supplies
rather than high prices so that the
sole effect of reduced prices may be
higher profitability of agriculture
netted largely by the bigger farmers.

Obviously, indirect taxes can scarce-
ly be geared up to the object of
equity. For that purpose, in the
agricutural sector, the neeq would be
to levy a progressive tax on agricul-
tural income in a manner that for the
same income, the tax is also the same
in both the agricultural and the nen-
agricultural sectors, This particular
point has been emphasized beautifully
by another friend of mine, the pre-
vious speaker from this side. Taxation
of agriculture, however, is a State
subject and could not be dealt with
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in the Union budget. At the same
time, there is need for coordination in
the framirg of the Union and the State
budgets. A national party ruling at
the Centre and in several of the States
must certainly strive in this direction.

One welcome measure in the budget
on which there seemg little scope for
debate is the dbolition of excise on
tobacco growing. This will at least
free the numerous producers from the
vexatious control of the excise staff.
However, it is doubtful if this will
benefit them more materially because
they face relatively few traders so that
their near-monopolistic position is
likely to compel them to pass on the
relief largely to the traders. This ex-
pection is further sirengthened from the
fact that the relief is set off by increase
in excise on manufactured products,

In order to give substantial tax
concessiong to the peasantry, it be-
coinies necessary to augment taxes on
other sections of people, Some in-
crease has been brought about in
the income-tax rates. But the
major brunt has fallen on a range of
goods mainly consumed by wurban
dwellers. As many of these goods are
searcely consumed by low income
groups, the impact....

SHRI K. GOPAL (Karur);: On a
point of order. Prof. Dilip Chakra-
warty is a good speaker. I have heard
him many times. He makes gpeeches
extempore not only here but also
outside. I do not know what makes
him read out his speech today. If he
is not well, I do not mind. ..

PROF. DILIP CHAKRAVARTY: 1
do not, normally. I was in the midst
of preparation when I was called.
Please excuse me.

SHRI RATANSINH RAJDA (Bom-
bay South): He is not reading out.
He is only copiously referring to his
notes. Referring copiously to notes
is allowed.

SHRI R. VENKATARAMAN: He is

only referring to his notes. He is not
reading out.

PROF. DILIP CHAKRAVARTY. As
I was saying, as many of these goods
are scarcely consumed by low income
groups, the impact will be most
marked in the case of middle class
urban dwellers with relatively limited
and often fixed incomes. The higher
duty on petrol anq diesel will make
urban living generally more expensive.
This will, in fact, raise prices all over
bv enhancing the cost of transporting
all kinds of goods. We have already
started feeling this impact in the cities
and towns all over the country; al-
ready the impact ig being felt even in
the price level of ordinary consumable
goods. o

The important thing to note in this
conneciion is that the impact on the
middle classes will not be restricted to
major urban centres but will extend
to the emerging middle classes in the
smaller market towns spread out in-
to the rural hinterland. In view of
the political articulateness of these
groups, inclusive of the lower and the
emerging middle classes, the damage
this may cause to the political image
of the ruling party, not only in urban
centres but also in the hinterland,
cannot be ignored or minimised.

Another aspect of the present Bud-
get that has been widely commented
upon is its inflationary potential. I
do not agree with the comments made
by the Finance Ministry, possibly on
the 1st March, that the increase in
the wholesale price is not going to be
even one per cent. There was another
rejoinder from the same Ministry that
it would be even less than one per
cent. I go not agree with this. Only
future can tel] what is going to
happen.

This Budget is unprecedented both
in its sweep of indirect taxes and the
extensiveness of deficit financing re-
sorted to in it. These measureg wyere
resorted to in the last year's Budget
also without significantly affecting
price stability, at least the whole sale
price level. But obviously the econo-
my cannot go on absorbing increasing
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doses of monetary supply indefinitely.
Moreover, last year the rate of growth
in national income was much higher
than that estimated for the current
Year. This was mainly due to the
last year’s bumper harvests, This
Year also the harvests are estimated
to be good, but they cannot register
a rise in agricultural production of an
order registered last year, so that even
with a marked industrial recovery, the
overal] growth rate of national income
has fallen to more or less the long
term secular average of 3, 5, 4 per
cent. Also the recent industrial re-
covery has been achieveg to a large
extent through better utilisation of
capacily of which the scope is near-
exhaustive, so that in the near future
growth in industrial output will be

more constrained by investment limi-
tations.

In this connection it must also be
noted that, while the wholesale prices
have been fairly stable over the last
two yvears, retail prices have continu-
ed to rise substantially, though not
sharply, By statistical magic, the
wholesale prices can at least be shown
to be siatic over a period of time.
This is a matter to which Jittle atfen-
tion has been paid both in the present
budget and in the Economic Surrey
preceding it. As it is, retail prices
which determine the cost of living
indices. which in turp generate de-
mands for increased dearness allow-
ances, there is clearly a danger of
price-cost inflationary spiral emerging
from the impact of the budgetarv’ de-
ficit on wholesale prices, and through
them a more markeq upwarq impact
on retail prices. Such a spiral will
also be fed by the upward pressure
on prices resulting from increased
transportation costs based on higher
petrol diesel duties.

The finance Ministry has claimed
that the inflationary impact of the
budget will be negligible. This esti-
mate has resultedq mainlv from the
fact that many of the goods on which
taxes have been raised do not enter

MARCH 12, 1979

1979-80—Gen. Dis. 380

cost of living indices, Moreover, the
indirect effect of price rise of petrol
and diesel, viz. their effect on cost of
transportation of goods, coupled with
the freight increment providegq for in
the railway budget, has not been pro-
Perly taken into account in estimat-
ing the inflationary impact of the:
budget by the Finance Ministry.
Petrol prices. in fact, do not enfer
consumer price indices, where only
diesel prices are included as indicative
of transport costs. But the fact re-
mains that petrol prices do affect trans-
port costs in urban areas and even
goods transport in these areas.

As a containment device to fhe “in-
flationary potential. reference has been:
made in official pronouncements to the
large foodgraing ang foreign exchange
reserves of the country. However,
since foreign exchange reserves imay
no! advisably be used for extensive
import of consumer goods, their im-
mediate potenital for curbing inflation
cannot be considered great. Ag re-
gards food reserves, their utilisation
clearly de¢pends on extension of em-
ployment {o generate demand for
them. It is indeed paradoxical that
these reserves should co-exist with
exlensive hunger below the poverty
line. It is doubtful if this paradox
can be removed by depending simply
on expansion of investment for gene-
ration of emplovment. The poverty
situation is grave. The means to
alleviate is available in the form of
food reserves. Clearly, the need is
for a direct operation on the emplov-
ment front. The scheme for guaran-
teed employment at minimally speci-
fied wages, as is already operative in
Maharashira or the Anlodaya scheme
of Rajasthan, requires to be boldly
extended {o wider regions. Instead of
depending exclusively on investrr}ent
expansion for employment generation,
the process can partly be reversed by
producing such investment goods as
rural roads and minor soil-conserva-
tion, irrigation and drainage works
through generation of employment, thg
process being financed through use of
accumulated food reserves and, if
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necessary, even through a judicious
use of foreign exchange reserves, by
at least importing machinery to
strengthen employment, directly or
indirecily, in rural and even urban
works of high employment potential.
In the absence of significan: employ-
ment expansion, food reserves may
scarcely serve a counter-inflationary
purpose, because then additional de-
mand for foodgrains may remain re-
latively limited:

In this Budget the largest additional
tax revenue of Rs. 606.4 crores would
come from excise duties, out of which
Rs. 413 crores would accrue to the
Centre and Rs. 192.99 crores to the
States. The tax benefits given to the
agricuitural sector amount to about
Rs. 209.20 crores. This includes reduc-
tion in excise and customs duties on
fertilisers amounting to Rs. 75.6 crores,
reduction in excise duties on light
diesel oil used for pumpsets amounting
to Rs. 12.40 crores and the remova] of
excis2 duty on unmanufaciured tobacco
amounting to Rs. 121.20 crores. The
additional tax burden falling mainly
on the Middle Classes and thes affiu-
ent classes, will be about Rs, 516.04
crores.

Sir, the Government of India
Budget is not a simple income and
expenditure statement. It is a policy
statement andq it should be assessed
and analvseq like that. The Budgef,
therefore. should be judged by the
extent to which it makes an effort to
‘achieve the objectives which the
society is trying to attain.

Sir, 1 would like to conclude by
saving that there are certain welcome
features in the budget no doubt as
indicateq by the philosophical faith
of our Finance Minister. To a great
extent, it must be admitted that if
things are not rectified through the
Finance Bill, rectifv before the budget
is passed by making some adjustments.
The budget. in certain respects, is
hound to be regressive, particularly,
on the middle class and the lower
middle class of the country. And this
is poing to generate political dis-
affection. !

With these words, I woulg like to-
sound a note of caution to our honour--
ed Finance Minister.

I conclude now.

SHRI S. R. DAMANI (Sholapur):
Mr. Chairman, Sir, the budget propo-
jsal, according to all paper reports,
has created disappoin!ment among the
masses, also to an optimistic thinker,
it has been a disappointing one. This-
is for the first time, that a tax to the
tune of Rs. 665 crores has been impos--
ed and a gap of this magnitude of
Rs. 1355 crores has been left uncover=-
ed. This is going to create, according
to all the economists, a very great
deficit and an inflationary trend is
going tg be there.

Before I come to my comments on
the tax proposals. I would like to say
that, during the year, the national
gross product has risen high by 3.5
per cent whereas last year it was up
bv 7.2 per cent. I fail to understand
this. I would like the hon. Finance
Minister and the Depuiy Prime Minis-
ter to explain what are the reasons for
such a fall in this national gross pro-
duct,

Then, according to an Economic
Survey. the indigenous production is
up bv 8 per cent. Agricultural pro-
duetion is also higher than last vear.
When hoth the figures are higher,
why there is a fall in the national
gross product from 7.2 to 3.5 per cent.
Let him answer that. This is a very
important point andq T. think. the
House should be explained fully about
the reasons. The second thing to
which I would like to draw the at'en-
tion to is this. What effort has the
hon. Finance Minister made in reduc-
ing the expenditure? The expendi-
ture has gone up in all the heads. For
example, in the General Services, the
expenditure is up by Rs. 289 crored.
Last vear it was much less. Only in
the General Services, the exnenditu.re
is up by Rs. 289 crores. This vear 1n
the General Services, whv, the expen-
diture is un? Ir the social community
services, the expenditure is up by
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Rs. 180 crores whereas in the economy
services, it is up by Rs. 300 crores. If
-You take these three figures together
apart from the Defence, securiiy and
others, the expenditure comes to
Rs. 670 crores. It is much more' than
the tax proposed in the budget. 1
would like to know what action has
been taken to economise in the ex-
penditure? Sir, this year, the expen-
~diture is much higher than last year.

Therefore, this is very important
and this House should be enlightened
as to what are the compelling reasons
for such an increase in the expendi-
{ure side?

Sir, industrial production is up by
1.5 per cent but if we scrutinise it we
find that the increase is only on four
items—generation of power, sugar,
foodgrains and textiles. On all other
important items like paper production,
-steel production and cemen: produc-
tion it js lower. As far ag generation
~of power is concerneq it is to be seen
“that there is increase of 30 per cent on
hydro-power whereas one is disap-
pointed to find that so far as thermal
power is concerneq last vear the capa-
city utilisation was 50 per cent and
this year it has come down to 46 per
-cent. So, there is deterioration. Again
the improvement is on account of
good monsoon ang rains and not as
-a result of management. Food-grains
production is up because of timely
rains, Then, Sir, as Government has
mnot taken any care the entire sugar
industry is losing angd is in difficulty.
‘Daily questions on sugar are asked
-on the floor of the House. My point
is that so far as higher production is
concerned, it is only on four items
whereas on all other items the pro-
-duction is lower. They are in short
-supply and there is black-market. So,
I would like to urge upon the govern-
ment to explain the reasons as to why
there is no increase in production.
“Why production of steel and paper has
-gone down and whyv thermal capacity
-utilisation is lower?
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Then, Sir, the Government is going
to invest another Rs. 382 crores on
thermal power plants, My suggestion
would be that before Government
spends more money in setiing up new
thermal plants an effort should be
first made to improve the capacity
utilisation. The old engines are
suffering and their capacity is going
down with the result that the cost is
going up. So, what is the govern-
ment’s policy in connection with im-
proving the capacity utilisation of the
thermal power projects.

Furiher, Sir, Government is going
to invest Rs. 600 crores in steel,
Durgapur and Rourkela are having
low capacity utilisation. So, what
steps are going to be taken by the
government to improve the efficiency
of the existing plants before they in-
vest this additional Rs. 600 crores. It
is very essential tha+ their working
gets improved. There is no mention
as to what steps the government pro-
Poses to take t6 improve the working
of these units before they invest
Rs. 600 crores for expansion of the
steel plants.

Then, Sir, Namrup and Gorakhpur
fertilizers are running with less capa-
city utilisation this year. Their capa-
city utilisation this year is lower than
that of last year. This year they are
putting in additional Rs. 350 crores.
Beofere you pu: this additional
amount. the House should be told as
to what you are going to do to irqprove
the management of the existing units
so that they can give better results.
My friend has gaid that Government’s
investment in public sector is more
than Rs. 12,000 crores and Rs. 400
crores is the return. We have to pay
Rs. 21,000 by way of interest, For this
Rs. 12,000 crores of investment, at
least, we must earn a profit of
Rs. 1200 crores which is 10 per cent
gross, not net. There is no mention
at all how they are going to improve
the management of the public sector
units. The capacity utilisation of the
existing units is not properly taken
care of. New capacities are being
added. I would like the hon. Finance
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‘Minuster to reply to these points which
1 have mentioned. I hope that the
hon. Finance Minister will tell us
about the Government's policy in re-
gard to the improvement and working
of these units. This is my respec.ful
submission,

Now, Siri, I come to the tax pro-
posals. There is the excise duty re-
duction on fertilisers. You have given
a relief of Rs, 121 crores. Tobacco
growers have been given a relief of
Rs. 105 crores. The hon. Finance
Minister said that fertiliser is used by
the small farmers. My experience is
this, Sir. For the last 20 years 1 have
been in this Parliament. 1 can say
about my constituency and also what
happens in other parts of the country.
Feriilisers are being used where water
ijs available, where availability of
water is secure. There the farmers
will utilise fertiliser which is a costly
material. But where water is not
available, will they use the fertiliser
which is a costly material? No, they
will not use. And, let me bring to your
notice, that 80 per cent of our farmers
are dependent upon rain and 20 per
.cent of the lands of the farmers are
under irrigation oOr under tube-wells.
‘That means, only 20 per cent of the
lands will get this advantage and 80
per cent of the small farmers wil] not
get this advantage at all. QOver and
above that, what is the percentage of
thig relief? 1t is only 7 to 8 per cent
with regard to the cost of fertiliser
for which we are giving a relief of
© Rs. 125 crores. 1t is quite ununder-
s‘andable how the smal] farmers will
get the relief as stated by the hon.

Finance Minister.

Now that the hon. Deputy Prime
Minister and Finance Minister has
.come, I hope, he will hear my sugges-
tions and that he will reply to the
points raised by me. For tobacco you
have given a relief of Rs. 120 crores.
“You have given this relief to the grow-
ers. Good; no objection. But why aré
you taxing the bidi and hooks users?
1 do not understand as to what the
rationale is, when you tax these
-things, and give relief to the growers
who are rich people, t0 whom Yyou

4540 LS

have given the relief of Rs, 120 crores
I do not understand what is the ra‘lion-'
able behind this, who is going to be-
nefit by‘this tax relief. I hope that the
hop. Finance Minister will explain
this point, Now, the cxcise duty has
been increased on a number of con-
sumer goods. Even match boxes have
not been spared. Bidis, match boxes,
kerosene, soap and many other things
have come under the umbrella of
taxes. How much will it add to the
price rise for the people? The tax
proposals are no: easy to be under-
stood. Whom are these going to bene-
f::: We are pot able to understand
is.

Now, I come to the question whether
the budget proposals are going to sti-
rr{ulate any savings and thereby pro-
viding scope for more invesiments.
According to the budget proposals,
whatever little savings were there,
these will be considerably reduced.
Any person having an income of Rs. 50
thousands will be left only with R=. 29,
thousands; the rest will be taken
away by way of taxes or compulsory
deposit. Can such a person save any-
thing? Can he invest anything? No
scope has been left for encouraging

*any savings and consequently for in-

vestment, I am not able to under-
stand, how we Wwill be able to in-
crease production in ithe various sec-
tors without proper investment.

Then, we are faced with an acute
problem of unemployment. 1 am
sorry to say that unemployment has
increased during the last two Yyears
since Janata Government came into
power. In the first quarter of 19717,
the number of unemployed persons on
the live register of the Employment
Exchanges was 2.5 million: in the
second quarter this figure jumped to
57 million. In the second half of
1977, this flgure went up to 14 million.
The number of job seekers has risen
in this manner. This has been in-
creasing instead of decreasing. Then,
there is no saving and this number
will go up further. What is the solu-

tion?
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I have raised certain very important
points and I am sure, the hon, Finance
Minister will clarify these during his
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*SHRI GIRIDHAR GOMANGO
(Koraput): Mr. Chairman Sir, I will
speak in Oriya because Inierpreter is
there. I will speak in Oriya to make
the viewpoint more clear,

Sir, the General Budget for the year
1979-80 has been presented by the hon.
Minister for Finance, The hon. Mem-
bers in this House have pariicipated
in the discussion. I would like to dis-
cuss something on the first part of his
speech. The hon. Members of diff-
erent parties have given their opin-
ion indicating the impact of budget on
our people, I dg not like to repeat
about the provision of taxes due to
the limited time. Therefore I would
like to confine my speech tg the deve-
opment progamme chalked out by the:
Government. In order to take up
developmental work in various sectors
Government needs more money. That
is the main purpose {p impose taxes.
For example we are in opposition. If
we oppose the budget the hon. Mem-
bers from Janata Party would say
that the friends of other side are not
doing well to oppose the budget. Of
coursg mos{ of the hon. Members are
opposing the provision made in the
budget. However if we take the
public opinion into consideration we
will see that the general opinion of the
common masseg on the budget is not
at all satisfac’ory. People have

*The original speech was dehvered in Oriya.
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sharply reacted to the imposition of
new taxes and enhancemeni of other
taxes. So far as the preseni budget is
concerned I would like .0 say with
great regret that this Dbudget has
affected both the poor and rich, sec-
tion of the pie. None of them are
benefitted. In their oginion the pre-
sent budget 1s a great burden on them.
Bu: if we invest more amount of
money in their developmental work
they wiil change this ideas later on.
They can bear the tax burden.

Sir, 1 am happy to say that the
firs. time our Finance Minister has
‘referred to the allocation of funds by
the different Ministries for the welfare
of the Adivasi people from the various

. sectors. The former Government had
‘taken a decision to allocate more
Funds through the sub-plans to the
.Adivasi areag from four sources from
‘the year 1974-75. Ome is from the
:State Government side i.e. from the
Staie Plan outlay, the second is from
the Central Government side which
‘is the central Plan outlay, the third
is from the central sponsored schemes
:and the fourth one is from the various
financial institutions, The amount
.coming from these four sources were
‘to be sent on the developmental pro-
.gramme of the Adivasi belt. Aecord-
ingly the State Governments thalked
out their plans ang programmes and
.prepared their budgets and distribut-
-ed money, But it is a matter of great
~regret that the money which had been
allocated by the Central Government
under this head was quite meagre. It
did not come to crores but only to a
few lakhs. While I raised ques‘ions
on the floor of the House about this
disparities but I got discouraging re-
_plies, The Government which directs

GMGIPND-4840 1.8-880
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the State‘CGovernment t, spenq money
on tribal welfate and if Centre do
not.give the required amount to the
States it will create great discontent-
ment. The State Governments feel
that the Centra] Government is neg-
lecting them, '

Now I woulq like ‘0 say a few words
about the Centre-State financia] rela-
tionship. Sir, there was a lot of con-
troversy between the Siates and
Centre in the past. I am happy that
the present Government has solyed
this problem. But while we take the
case of the poor Adivasi populated
States, again we are disappointed to
see the disparities in the matter of
allocating of funds. Here I am remin-
ded of the population theory and
poverty theory. I hope both these
theories are applicable to such neg-
lected States.

Sir, most of the people there are
Adivasis angq are poor. It is the first
and foremost duty of the Govern
ment to allocate more funds to these
people. I urge thigs Government to
pay special attention tp such backward
adivasi populateq States. I hope the
Central Government will realise their
difficulties and give justice to them.

MR. CHAIRMAN: So vou wil]l con-
tinue tomorrow,

SHRI GIRIDHAR GOMANGO:
Thank you.
MR. CHAIRMAN: The House stands

adjourned till 11.00 A.M. tomorrow.
You can continue vour speech to-mor-

row,

18 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, March
13th, 1979/Phalguna 22, 1900 (Saka).



